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DETAILED FACTUAL REPORT IN COMPLIANCE TO HON’BLE NATIONAL 

GREEN TRIBUNAL (NGT) ORDER DATED 21.05.2024 IN ORIGINAL 

APPLICATION NO. 269/2024 IN THE MATTER OF SANAVVAR VS STATE OF UP 

 

1. SUBJECT MATTER 

Matter: Original Application no. 269/2024 titled Sanavvar Vs State of UP 

Subject: Detailed factual report in compliance to Hon’ble NGT order dated 

21.05.2024in OA No. 269/2024in the matter of Sanavvar Vs State of UP in reference 

to grievance registered by Hon’ble NGT in exercise of suo moto jurisdiction on the 

basis of a letter petition dated 16.09.2023 sent by Sanavvar, s/o Shamim r/o Sikhreda, 

District Muzaffarnagar. 

 

2. HON’BLE NGT ORDER DATED 21.05.2024 

Hon’ble NGT in OA No. 269/2024 in the matter of Sanavvar Vs State of UP directed 

the following vide its order dated 21.05.2024 (ANNEXURE – I):  

“3.In our view, a substantial question relating to environment due to 

implementation of Scheduled Enactments has arisen in view of the above complaint 

but before taking any further action in the mater we find it appropriate to obtain a 

factual report for which we constitute a joint Committee Comprising District 

Magistrate, Muzaffarnagar, Uttar Pradesh Pollution Control Board (hereinafter 

referred to as ‘UPPCB’) and Central Pollution Control Board (hereinafter referred 

to as ‘CPCB’). 

4. District Magistrate, Muzaffarnagar shall be nodal agency for coordination 

and compliance. 

5. The said Committee shall visit the site of the above industries, collect the 

relevant information and submit a factual report within two months.” 

 

2.1. Applicant has mainly highlighted the following issues in Original Application No. 

269/2024: 

i. Significant air pollution is being caused by emission of poisonous industrial gases and 

black smoke from various industrial units, namely M/s Disha Industries Pvt. Ltd., M/s 

Mahalaxmi Paper Mills, M/s Gulshan Polyols Ltd., M/s KK Duplex & Paper Mills 

Pvt. Ltd., M/s Al-Noor Exports, M/s Shakti Kraft and Tissues Pvt. Ltd.(formerly 
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known as M/s Kirti Paper Mill), M/s Orient Board & Paper Mills, M/s Saras Paper 

Mill and by End-of-life tyres (ELTs) Pyrolysis Oil units industries located in and 

around Jansath Road, Muzaffarnagar. The complainant also mentioned that these units 

are operating beyond consented production capacity. 

ii. In petition, the complainant has also raised issues related to various health problems 

such as eye irritation, loss of eye sight, breathing issues, cancer, skin allergies due to 

air pollution caused by above mentioned industries faced by residents of villages 

namely Bhagwanpuri, Sikhreda, Dhandhera, Bhandoora, Shernagar, Bilaspur, Nirana 

and Jat Mujhera. 

 

3. COMPLIANCE REPORT 

In compliance of Hon’ble NGT order dated 21.05.2024, a joint committee comprising 

officials from the Central Pollution Control Board (CPCB), Uttar Pradesh Pollution Control 

Board (UPPCB) and representative from District Administration, Muzaffarnagar carried out 

monitoring from July 4th to 6th, 2024, to verify the factual status of the aforementioned issues. 

In this matter, City Magistrate, Muzaffarnagar is the nominated official on behalf of nodal 

agency i.e., District Magistrate, Muzaffarnagar. 

3.1. Actions taken by the Committee 

The details of the actions taken by the committee are as follows: 

A. Visit to industries mentioned in the Hon’ble NGT order dated 21.05.2024 namely: 

i. M/s Disha Industries Pvt. Ltd., Muzaffarnagar 

ii. M/s Mahalakshmi Paper Mills, Muzaffarnagar, UP-251203 

iii. M/s Gulshan Polyols Ltd., 09thKm Jansath road, Muzaffarnagar, UP- 251001 

iv. M/s KK Duplex & Paper Mills Pvt. Ltd., 08thKm Jansath road, Muzaffarnagar, UP-

251001 

v. M/s Al-Noor Exports, 09thKmvillage-ShernagarJansath road, Muzaffarnagar, UP-

251203 

vi. M/s Shakti Kraft & Tissues (formerly known as M/s Kirti Paper Mill and 

mentioned as Kishti Paper Mill in OA No. 269/2024)  

vii. M/s Orient Board & Paper Mills, 09thKm Jansath road, Muzaffarnagar, UP-251203 

B. Visit to End-of-life tyres (ELTs) Pyrolysis Oil Units in & around Jansath Road namely: 

i. M/s Shri Jee Reclaiming Mills Pvt Ltd. 
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ii. M/s ASV Reclaiming LLP 

iii. M/s Shri Bankey Bihari Enterprises 

iv. M/s Dev Enterprises 

v. M/s Ramai Enterprises 

vi. M/s Vinayak Industries 

vii. M/s MMD Green Energy Solutions 

viii. M/s AR. G. Rubber processed oil industries 

C. Survey of 10 villages, namely Bhagwanpuri, Sikhreda, Dhandhera, Bhandoora, 

Shernagar, Bilaspur, Nirana, Sikheda, Jansath and Jat Mujheda along with interaction 

with the villagers. 

3.2. Location map 

The joint committee visited industries mentioned in the Hon’ble NGT order dated 

21.05.2024in OA no. 269/2024, ELTs Pyrolysis Oil Units, and a survey of the concerned 

villages. The map showing industries, ELTs Pyrolysis Oil Units, ambient air monitoring 

locations and villages is shown in Figure 1. 

 

Figure 1 Map showing locations of industries, ELTs Pyrolysis Oil Units and villages 

visited in the matter of OA no. 269/2024 
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3.3. Detail of site visit 

Out of 8 industries mentioned in Hon’ble NGT order dated 21.05.2024 in OA no. 269/2024, 1 

industry namely M/s Saras Paper Mill does not exist as confirmed by UPPCB. Out of 7 

industries inspected during July 4-5, 2024, 1 industry namely M/s Al-Noor Exports, 09th KM, 

Village Shernagar, Jansath Road, was found closed (sealed by UPPCB), 1 industry namely 

M/s Orient Board & Paper Mills, 09th Km, Jansath Road, was found non-operational due to 

repair and maintenance activities and the remaining 5 industries were found operational. 

From 5 operational industries, information regarding statutory documents, production details, 

boiler details, ash management and air pollution control measures was collected. 

Out of 8 ELTs Pyrolysis Oil Units, 4 were found operational, 3were non-operational and 1 

unit namely M/s Dev Enterpriseswas found permanently closed. 

Detail of samples collected during visit: 

Stack emission monitoring in five operational units, work-zone air quality monitoringin four 

ELTs and ambient air quality monitoring at 4 locations was carried out by UPPCB, effluent 

samples from one operational unit was collected for verification of ZLD, recipient drain 

samples from upstream and downstream of the unit were collected and analysis was done at 

Central Laboratory, UPPCB Head Office, Lucknow. Number of samples collected are as 

follows: 

i. Industries mentioned in Hon’ble NGT order dated 21.05.2024 

a. Effluent – 3 

b. Recipient drain – 2 

c. Stack emission monitoring – 5 

ii. End-of-life tyres (ELTs) Pyrolysis Oil Units 

a. Effluent – 2 

b. Work-zone air quality monitoring - 4 

iii. Ambient air monitoring – 4 (upwind & downwind direction of industrial clusters) 

The committee tried to interact with the complainant in OA no. 269/2024 but the complainant 

was unavailable. The committee also interacted with the villagers and medical 

practitioners/primary health centers to discuss about the issues raised in the petition. 

Photography and videography of the monitoring and sampling processes were carried out 

during the visit/survey. 
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Out of the 8 respondent industries in Hon’ble NGT order dated 21.05.2024 in OA no. 

269/2024, the detailed inspection of 6 industries namely M/s Mahalakshmi Paper Mills, M/s 

Gulshan Polyols Ltd., M/s KK Duplex & Paper Mills Pvt. Ltd., M/s Al-Noor Exports, M/s 

Shakti Kraft Paper Mill, M/s Orient Board & Paper Mills, was already carried out during 

December,2023-January,2024 by a joint committee comprising of officials from CPCB, 

MoEF&CC, UPGWD, UPPCB and District Administration in the matter Original 

Application No. 540/2023 titled Niramaya Jan Utthan Sansthan Vs. State of Uttar Pradesh & 

Ors. The detailed reports of 06 industries was filed before Hon’ble NGT on 04.04.2024 in the 

matter of OA No. 540/2023 and the same are annexed as ANNEXURE-II. The operational 

and compliance status of remaining 02 industries, mentioned in Hon’ble NGT order dated 

21.05.2024 in OA no. 269/2024, namely M/s Disha Industries Pvt. Ltd., Muzaffarnagar and 

M/s Saras Paper Mill, Muzaffarnagar was verified. 

The report of the joint committee filed before Hon’ble NGT in the matter Original 

Application No. 540/2023 titled Niramaya Jan Utthan Sansthan Vs. State of Uttar Pradesh & 

Ors. was accepted by Hon’ble Tribunal and the verbatim of the order dated 08.04.2024 in the 

matter is as follows: 

“3. The Committee had earlier submitted the interim report and has thereafter, 

submitted final report on 04.04.2024. In the final report, violation of environmental norms by 

various industrial units have been found. These units are not before the Tribunal today and 

they are required to be heard before taking action. It is the responsibility of the UPPCB to 

give an opportunity of hearing to the units, ascertain the extent of violation, if any, and take 

remedial/punitive action. For this purpose, the concerned units will be given an opportunity 

of hearing on the findings which have been recorded by the joint Committee against them and 

a final conclusion in respect of violation will be drawn by UPPCB only after considering the 

reply and giving an opportunity to the industrial unit. Learned Counsel appearing for the 

UPPCB submits that this exercise will be completed within three months. 

4. Hence, we dispose of the OA directing the Member Secretary, UPPCB to do the 

needful in terms of the observations made above and take appropriate action including the 

action of imposition of EC against the industrial units which are found to be violating the 

environmental norms by UPPCB and file action taken report before the Registrar General of 

the Tribunal within four months. If found necessary, the matter will be listed before the Bench 

for consideration.” 
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4. EXECUTIVE SUMMARY 

4.1. Visit to industries mentioned in the Hon’ble NGT order dated 21.05.2024 

The committee carried out site visit in 8 industrial units mentioned in the petition, out of 

which 5 were found operational, 1 unit was non-operational, 1 unit was closed (sealed by 

UPPCB) and 1 unit does not exist. Out of 5 operational units, all were found complying w.r.t. 

stack emission norms. Effluent samples collected from unit namely, M/s Disha Industries Pvt. 

Ltd., Muzaffarnagar indicated non-compliance w.r.t. ZLD condition. The detailed compliance 

status of industries is given below: 
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Table 1 Detailed compliance status of industries mentioned in the Hon’ble NGT order dated 21.05.2024 

S. 

no. 

Name of unit Operational 

status 

Validity of 

CTO 

issued 

under Air 

Act, 1981 

Boiler/ 

Turbine 

capacity 

Air Pollution 

Control Device 

and stack height 

(m) 

Fuel used in 

Boiler 

Boiler ash 

generation 

(MT/d) 

Ash disposal 

method 

Complianc

e status 

w.r.t. stack 

emission 

norms 

1. M/s Al-Noor Exports, 

09th KM, Village 

Shernagar, Jansath Road, 

Muzaffarnagar, Uttar 

Pradesh-251203 

Closed due 

to closure 

direction 

dated 

24.05.2024 

issued by 

UPPCB 

- - - - - - - 

2. M/s Gulshan Polyols 

Ltd., 09th Km, Jansath 

Road, Muzaffarnagar, 

Uttar Pradesh-251001 

Operational Valid Boiler- 24 

TPH (01 

no.) and 

Turbine-

2.75 MW 

and 2 MW 

(02 nos.) 

Dust collector 

And Electrostatic 

precipitators 

(stack height-65 

m) 

Rice husk and 

low Sulphur 

coal 

48.7 MT/d Dumping in 

low lying 

area 

Complying 

3. M/s Mahalaxmi Paper 

Mills, Muzaffarnagar, 

Uttar Pradesh-251203 

Operational Valid Boiler-18 

TPH (01 

no.) & 

Turbine-

450 KVA 

(01 no.) 

Cyclone, Air pre 

Heater, Wet 

scrubber, Bag 

filter (stack 

height-35 m) 

Bagasse, RDF 

and rice husk 

20.09 MT/d Dumping in 

low lying 

area 

Complying 

4. M/s Shakti Kraft and 

Tissues Pvt. Ltd., 9th Km 

Jansath Road, 

Muzaffarnagar 251001 

(formerly known as M/s 

Kishti Paper Mill) 

Operational Valid Boiler-14 

TPH (01 

no.) & 

Turbine-

350 KVA 

(01 no.) 

Multi-cyclone, 

dust-collector and 

wet-scrubber 

(stack height-32 

m) 

Bagasse and rice 

husk 

4.16 MT/d Dumped in 

low lying 

land owned 

by the unit 

Complying 
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S. 

no. 

Name of unit Operational 

status 

Validity of 

CTO 

issued 

under Air 

Act, 1981 

Boiler/ 

Turbine 

capacity 

Air Pollution 

Control Device 

and stack height 

(m) 

Fuel used in 

Boiler 

Boiler ash 

generation 

(MT/d) 

Ash disposal 

method 

Complianc

e status 

w.r.t. stack 

emission 

norms 

5. M/s KK Duplex & Paper 

Mills Pvt. Ltd., 08th Km 

Jansath Road, 

Muzaffarnagar, Uttar 

Pradesh-251001 

Operational Valid Boiler- 22 

TPH (01 

no.) & 

Turbine-3 

MW (01 

no.) 

Bag Filter (stack 

height-32 m) 

Plastic waste, 

Firewood, Coal, 

Bagasse & 

Refuse Derived 

Fuel (RDF) 

172.5 MT/d Land Filling Complying 

6. M/s Orient Board & 

Paper Mills, 09th Km, 

Jansath Road, 

Muzaffarnagar, Uttar 

Pradesh-251203 

Non-

operational 

Valid Boiler-18 

TPH (01 

no.) 

Bag Filter and 

Venturi scrubber 
- - Land 

filling/brick 

manufacturin

g 

- 

7. M/s Disha Industries Pvt. 

Ltd., Muzaffarnagar 

Operational Valid Boiler-20 

TPH & 40 

TPH (02 

nos.) 

Multi cyclone & 

Wet scrubber 

installed at 20 

TPH boiler and 

Bag filter 

installed at 40 

TPH boiler (stack 

height-40 m) 

RDF, Coal, 

Bagasse, waste 

plant leaves 

4.3 MT/d  Land Filling Complying 

w.r.t. stack 

emission 

norms 

however, 

non-

complying 

w.r.t. ZLD 

condition 

and 

adverse 

impact on 

recipient 

drain 

8. M/s Saras Paper Mill, 

Muzaffarnagar 

Does not 

exist 

- - - - - - - 
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4.2. Visit to End-of-life tyres (ELTs) Pyrolysis Oil Units in & around Jansath Road  

The committee carried out site visit of 8ELTs Pyrolysis Oil Units, out of which 4 were found 

operational, 3 units were non-operational and 1 unit was permanently closed. Out of 4 

operational units, all were found non-complying w.r.t. regulatory requirements. Out of 3 non-

operational units, 2 units were found non-complying w.r.t. regulatory requirements. The 

detailed compliance status of ELTs Pyrolysis Oil Units is given below: 
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Table 2 Compliance status of End-of-life tyres (ELTs) Pyrolysis Oil Units 

Sr. 

No

. 

Name of 

the unit 

Operational 

status 

Production 

capacity 

(TPD) 

Consent 

under 

Air/Wa

ter Acts 

Hazardous 

waste 

authorization 

NOC 

from 

UPGWD 

EPR 

registration 

Digital 

instrumentati

on & 

Automation 

Nitrogen 

purging 

for reactor 

cooling 

Status 

of ETP 

Compliance 

status 

1 M/s Shri 

Jee 

Reclaiming 

Mills Pvt. 

Ltd. 

Non-

operational 

20 Yes No No No No No No Non-

compliance 

2 M/s ASV 

Reclaiming 

LLP 

Operational 20 Yes No No No No No No Non-

compliance 

3 M/s Shri 

Bankey 

Bihari 

Enterprises 

Non-

operational 

20 Yes No No No No Yes Under 

commis

sion 

Non-

compliance 

4 M/s Dev 

Enterprises 

Permanently 

closed 

NA NA NA NA NA NA NA NA Permanently 

closed 

5 M/s Ramai 

Enterprises

, Jansath 

Road 

Operational 20 No No No No No No Under 

commis

sion 

Non-

compliance 

6 M/s 

Vinayak 

Industries, 

Vill-

Shernagar 

Operational 20 Yes No No No No No Installed Non-

compliance 

7 M/s MMD 

Green 

Operational 20 Yes No No No No Yes No Non-

compliance 
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Sr. 

No

. 

Name of 

the unit 

Operational 

status 

Production 

capacity 

(TPD) 

Consent 

under 

Air/Wa

ter Acts 

Hazardous 

waste 

authorization 

NOC 

from 

UPGWD 

EPR 

registration 

Digital 

instrumentati

on & 

Automation 

Nitrogen 

purging 

for reactor 

cooling 

Status 

of ETP 

Compliance 

status 

Energy 

Solutions, 

7th Km. 

Jansath 

Road 

8 M/s AR. 

G.  Rubber 

processed 

oil 

industries,  

Jansath 

Road 

Non-

operational 

NA No No No No NA No No Self-closed 
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5. DETAILED REPORT 

The report is prepared in three parts, which are as follows: 

 Part 1 (sub-section 5.1) consists of observations and findings of the visit to industries 

mentioned in the Hon’ble NGT order dated 21.05.2024. 

 Part 2 (sub-section 5.2) consists of observations and findings of the visit to ELTs 

Pyrolysis Oil Units. 

 Part 3 (sub-section 5.3) provides details about the survey and interactions with 

residents of the concerned villages. 

5.1. Inspection of industries mentioned in the Hon’ble NGT order dated 21.05.2024 

The petitioner in the matter of OA No. 269/2024 complained that huge air pollution is being 

caused by emission of poisonous industrial gases and black smoke by following industrial 

units: 

i. M/s Disha Industries Pvt. Ltd., Muzaffarnagar 

ii. M/s Mahalakshmi Paper Mills, Muzaffarnagar, Uttar Pradesh-251203 

iii. M/s Gulshan Polyols Ltd., 09th Km, Jansath Road, Muzaffarnagar, Uttar Pradesh- 

251001 

iv. M/s KK Duplex & Paper Mills Pvt. Ltd., 08th Km Jansath Road, Muzaffarnagar, Uttar 

Pradesh-251001 

v. M/s Al-Noor Exports, 09th KM, Village Shernagar, Jansath Road, Muzaffarnagar, 

Uttar Pradesh-251203 

vi. M/s Kishti Paper Mill 

vii. M/s Orient Board & Paper Mills, 09th Km, Jansath Road, Muzaffarnagar, Uttar 

Pradesh-251203 

viii. M/s Saras Paper Mill, Muzaffarnagar 

The schedule of visit of industries is given below: 

Table 3 Schedule of visit of industries mentioned in the Hon’ble NGT order dated 

21.05.2024 

S. 

No. 

Name of industrial unit Operational 

status 

Date of 

inspection 

1.  M/s KK Duplex & Paper Mills Pvt. Ltd., 08th Km 

Jansath Road, Muzaffarnagar, Uttar Pradesh-251001 

Operational July 4, 2024 

2.  M/s Disha Industries Pvt. Ltd., Muzaffarnagar Operational 
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S. 

No. 

Name of industrial unit Operational 

status 

Date of 

inspection 

3.  M/s Gulshan Polyols Ltd., 09th Km, Jansath Road, 

Muzaffarnagar, Uttar Pradesh-251001 

Operational July 5, 2024 

4.  M/s Orient Board & Paper Mills, 09th Km, Jansath 

Road, Muzaffarnagar, Uttar Pradesh-251203 

Non-operational 

5.  M/s Al-Noor Exports, 09th KM, Village Shernagar, 

Jansath Road, Muzaffarnagar, Uttar Pradesh-251203 

Closed (Closure 

issued by 

UPPCB) 

6.  M/s Mahalaxmi Paper Mills, Muzaffarnagar, Uttar 

Pradesh-251203 

Operational 

7.  M/s Shakti Kraft and Tissues Pvt. Ltd., 9th Km Jansath 

Road, Muzaffarnagar 251001 (formerly known as M/s 

Kirti Paper Mill) 

Operational 

8.  M/s Saras Paper Mill, Muzaffarnagar Does not exist 

The map showing location of industries inspected by the committee is given in Figure 2. 

 

Figure 2 Map showing locations of industries inspected by the joint committee during 

July 4-5, 2024 
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The observations made by the joint committee are as follows: 

i. M/s KK Duplex & Paper Mills Pvt. Ltd., 08th Km Jansath Road, Muzaffarnagar, 

Uttar Pradesh-251001 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974 and Air Act, 1981 having validity up to 31.12.2027. 

 Unit is having valid Authorization issued under the provisions of 

Hazardous and Other Wastes (Management and Transboundary 

Movement) Rules, 2016 having validity up to 29.08.2027. 

 Unit is having valid No Objection Certificates (NOCs) for abstraction of 

ground water from 02 nos. of borewells having validity up to 13.03.2026. 

 Unit has obtained registration certificate dated 30.05.2024 for 

Recycling/Processing of Plastic Waste (Under Rule-13(3) of the Plastic 

Waste Management Rules, 2016, as amended) for processing of plastic 

waste of 9500 TPA (Cat-I), 70,000 TPA (Cat-II) & 30,000 TPA (Cat-III) 

and power to be generated of 26280 TPA. The certificate is valid for a 

period of one year from the date of issue of the letter. 

b. Production detail: 

 Consented production: Kraft paper/Duplex board @ 200 MT/day using 

waste paper as raw material. 

 Average production: As per logbook data (Apr-Jun, 2024), the average 

daily production was 115.4 MT/d. 

 Average raw material consumption: As per logbook data (Apr-Jun, 2024), 

the average daily raw material consumption was 126.1 MT/d. 

c. Operational status: 

 Unit was found operational during visit on 04/07/2024. 

d. Boiler details: 

 Unit has installed 02 nos. of boilers (capacities-10 TPH & 22 TPH). One 

boiler of capacity 10 TPH was found in dismantled condition and the other 

boiler of capacity 22 TPH (multi fuel based waste to energy boiler with 3 

MW capacity turbine) was found operational during visit.  

 Unit is using Plastic Waste, Firewood, Coal, Bagasse & Refuse Derived 

Fuel (RDF) as fuel in the boiler for meeting the steam requirements in 
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production section. As per logbook data (Apr-Jun, 2024), the average daily 

fuel consumption in boiler is given below: 

Month RDF 

(MT) 

Processed 

waste fuel 

(MT) 

Firewood 

(MT) 

Coal 

(MT) 

Bagasse 

(MT) 

Apr, 2024 217.9 73.5 - 9.9 3.7 

May, 2024 267.1 74.8 - 12.6 - 

Jun, 2024 2157.2 71.9 8.6 9.9 4.7 

Total 917.4 73.3 3.1 10.7 2.9 

e. Ash management: 

 The estimated daily ash generation by the unit is 172.5 MT/d. Unit is 

disposing boiler ash in low lying areas. Unit has made agreement with Mr. 

Shahid Malik on 01.04.2024 for use of boiler ash in land filling. 

f. Air pollution control measures: 

 Unit has provided stack of height 32 m attached with 22 TPH boiler with 

Bag filter as Air Pollution Control Device (APCD). 

g. Stack emission monitoring: 

 Particulate Matter (PM) – 32.6 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

 Sulphur dioxide (as SO2)-42 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 

 Oxides of Nitrogen (NOX)-54 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

 Compliance status: Complying w.r.t notified stack emission norms.  

ii. M/s Disha Industries Pvt. Ltd., Muzaffarnagar 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974 and Air Act, 1981 having validity up to 31.12.2025. 

 Unit is having valid Authorization under the provisions of Hazardous and 

Other Wastes (Management and Transboundary Movement) Rules, 2016 

having validity up to 29.01.2026. 

 Unit is having valid No Objection Certificates (NOCs) for abstraction of 

ground water from 02 nos. of borewells having validity up to 18.08.2026. 
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 Unit has obtained registration certificate dated 26.07.2024 for 

Recycling/Processing of Plastic Waste (Under Rule-13(3) of the Plastic 

Waste Management Rules, 2016, as amended) for processing of plastic 

waste of 14235 TPA (Cat-I), 106762.5 TPA (Cat-II), 18505.5 TPA (Cat-

III), 2847 TPA (Cat-IV) and power to be generated of 8760 TPA. The 

certificate is valid for a period of one year from the date of issue of the 

letter. 

b. Production detail: 

 Consented production: Kraft paper @ 300 MT/day using waste 

paper@375 MT/day as raw material. 

 Average production: As per data provided by the unit, the average daily 

production during Apr-Jun, 2024was 202.5 MT/d. 

 Average raw material consumption: As per data provided by the unit, the 

average daily raw material consumption during Apr-Jun, 2024 was 213.9 

MT/d. 

c. Operational status: 

 Unit was found operational during visit on 04/07/2024 (detailed report 

attached as ANNEXURE-III). 

d. Freshwater abstraction: 

 Unit has 02 nos. of borewells, both in functional condition. 

Electromagnetic flow meter with totalizer found installed at both 

borewells, however the flow meter installed at the second borewell was in 

defunct condition. 

 Permitted withdrawal quantity: 1104 KLD 

 Average daily withdrawal quantity: 331.08 KLD from Borewell-1 (No 

data of groundwater withdrawal from Borewell-2) 

 Specific freshwater consumption: 1.63 KL/MT of paper (specific 

freshwater consumption is calculated based on data of borewell-1 and for 

borewell-1, no data is provided by the unit therefore specific freshwater 

consumption is more). 

e. Effluent management: 

 As per CCA, unit is based on ZLD process & effluent from outlet of ETP 

was being reused in process at paper machine section. 
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 Treatment scheme: Raw effluent → Hill screen (located within process 

area) → Bar screen → Equalization tank (02 nos.) → Sedicell → Storage 

tank → Recycled to Paper machine. 

 V – notch found installed at inlet channel of ETP, however no flow meter 

found installed at outlet line of ETP. Unit has installed Electromagnetic 

flow meter with totalizer at recycled effluent reuse point (i.e. line carrying 

recycled effluent at paper machine). 

 Effluent analysis results: Samples were collected from ETP inlet, ETP 

outlet and effluent reuse point and analysis results are given below: 

Parameter Sampling location 

ETP inlet ETP outlet Effluent reuse point 

pH 5.21 4.98 5.03 

TSS (mg/l) 790 860 820 

TDS (mg/l) 8170 9380 8760 

TS (mg/l) 8960 10240 9580 

BOD (mg/l) 2750 3980 3240 

COD (mg/l) 22384 40080 31320 

It also indicated that ETP is not operated properly as ETP outlet values are 

more than the ETP inlet. Analysis results of samples collected from trade 

effluent at ETP inlet does not reflect the typical characteristics of influent 

(COD ≥ 30,000 mg/l & TDS ≥ 20,000 mg/l) in RCF based paper mill 

operating on ZLD. 

Also, unit has 02 nos. of borewells to meet the fresh water requirement. 

Flowmeter was installed on both the borewells, however the flow meter at 

borewell-2 was found in defunct condition, due to which the logbook 

provided by the unit for last three months regarding freshwater abstraction 

was not indicating any abstraction from borewell 2. During visit both the 

borewells were in functional condition and withdrawal of fresh water from 

borewell-2 cannot be ruled out. Therefore, the specific freshwater 

consumption of 1.63 kl/MT of product does not reflect the actual 

freshwater consumption by the unit. 

Based on above, it is evident that unit is non-complying w.r.t. ZLD 

condition. 
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 Recipient drain: Jat Mujhera drain 

 Wastewater characteristics of Jat Mujhera drain at upstream & 

downstream of unit: 

Parameter Jat Mujhera u/s M/s 

Disha Industries Pvt. 

Ltd. 

Jat Mujhera d/s M/s 

Disha Industries Pvt. 

Ltd. 

pH 6.27 6.29 

Colour (Hazen) 300 250 

TSS (mg/l) 510 450 

TDS (mg/l) 3018 2876 

TS (mg/l) 3528 3326 

BOD (mg/l) 955 794 

COD (mg/l) 4016 3232 

 Wastewater quality of Jat Mujhera drain indicate industrial impact due to 

illegal discharge by M/s Disha Industries Pvt. Ltd. 

f. Boiler details: 

 The unit has installed 02 nos. of boilers for meeting steam requirements-01 

boiler of 20 TPH capacity using bagasse as fuel, and other boiler of 40 

TPH capacity using Multi fuel (i.e. RDF, Coal, Bagasse, Waste plant 

leaves). During visit, both the boilers were found operational. 

 The unit has not provided the data for fuel consumption. 

 On the day of visit, the unit was using RDF in the boiler without having a 

registration certificate for Recycling/Processing of Plastic Waste under 

Plastic Waste Management Rules, 2016. However, the unit provided the 

registration certificate dated 26.07.2024 after the committee’s visit. 

g. Ash management: 

 As per logbook data (Apr-Jun, 2024), the average daily ash generation was 

4.3 MT/d. 

 Unit has made agreement with M/s Roshan Bricks on 20.01.2024 for use 

of boiler ash in land filling. 

 Gap of 1.98 MT/day between boiler ash generation and its disposal was 

observed. 
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h. Air Pollution Control Measures: 

 Unit has provided stack of height 30 m attached with 20 TPH boiler with 

Multi cyclone & Wet scrubber as APCDs and a stack of height 40 m 

attached with 40 TPH boiler with bag filter as APCD. 

i. Stack emission monitoring: 

 Particulate Matter (PM) – 36.8 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

 Sulphur dioxide (as SO2)-56 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 

 Oxides of Nitrogen (NOX)-64 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

j. Compliance status: 

 Complying w.r.t notified stack emission norms. 

 Non-complying w.r.t. ZLD condition. 

iii. M/s Mahalaxmi Paper Mills, Muzaffarnagar, Uttar Pradesh-251203 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974 and Air Act, 1981 having validity up to 31.12.2028. 

 Unit is having valid Authorization under the provisions of Hazardous and 

Other Wastes (Management and Transboundary Movement) Rules, 2016 

having validity up to 02.10.2027. 

 Unit is having valid NOCs for abstraction of ground water from 02 nos. of 

borewells having validity up to 27.08.2026. 

b. Production detail: 

 Consented production: Kraft paper @ 200 MT/day and captive power 

generation @0.425 MW using waste paper @ 220 MT/day as raw 

material. 

 Average production: As per logbook data (May, 2024), the average daily 

production was 122.4 MT/d, which is within the consented production 

capacity of the unit. 

c. Operational status: 

 Unit was found operational during visit on 05/07/2024. 
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d. Boiler details: 

 The unit has installed 01 no. of boiler (capacity-18 TPH) for meeting 

steam requirements. Unit has also installed a turbine of capacity 450 KVA. 

 The unit was using bagasse, RDF and rice husk as fuel in boiler. As per 

logbook data (Apr-Jun, 2024), the fuel consumption in boiler is given 

below: 

Fuel consumption in boiler (MT/d) 

Month Bagasse Rice husk RDF 

April 6.17 5.98 - 

May 1.99 3.70 7.37 

June 0.06 0.22 11.40 

Total 8.22 9.90 18.77 

e. Ash management: 

 Unit has installed trommel machine for screening of RDF before use in 

boiler to reduce its ash content. Recycled water from wet scrubber was 

used to cool down the boiler ash before its transportation for disposal. The 

unit has made agreement dated 22.01.2024 with M/s Raj Bricks Supply 

(Khampur, Muzaffarnagar) for manufacturing/processing of bricks and is 

valid up to one year from the date of agreement. Boiler ash generated from 

the unit was being utilized in low lying land by the contracted vendor. 

 As per logbook data, average ash generation during Apr-Jun, 2024 was 

6.77 MT/day (Apr-85.75 MT/day; May-254.05 MT/day; Jun-276.05 

MT/day). 

 Estimated steam requirement @ 2 T/T of product is 400 MT. Estimated 

fuel consumption @ 2.75 MT steam/MT of fuel is 145.45 MT. Estimated 

ash generation is 20.09 MT/d against 6.77 MT/d of average ash generation. 

f. Air pollution control measures: 

 Unit has provided stack of height 35 m attached with 18 TPH boiler with 

Cyclone, Air pre Heater, Wet scrubber and Bag filter as APCD. 

g. Stack emission monitoring: 

 Particulate Matter (PM) – 42.4 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

 Sulphur dioxide (as SO2)-48 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 
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 Oxides of Nitrogen (NOX)-56 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

 Compliance status: Complying w.r.t notified stack emission norms.  

iv. M/s Gulshan Polyols Ltd., 09th Km, Jansath Road, Muzaffarnagar, Uttar Pradesh-

251001 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974 and Air Act, 1981 having validity up to 31.12.2027 for 

Calcium carbonate unit and validity up to 31.07.2025 & 31.07.2026 for 

two food processing units. 

 Unit is having valid NOCs for abstraction of ground water from 04 nos. of 

borewells having validity up to 05.06.2025, 10.10.2025, 16.10.2026 and 

12.05.2027. 

b. Production detail: 

 Consented production: Gulshan Polyols Ltd (Food processing units, Unit 

1&2) produce food processing products, namely Liquid Glucose, Fructose 

powder using Rice as raw material and modified starch using agriculture 

produce like maize as raw material. In addition, calcium carbonate unit 

(Unit-3) was found producing precipitated calcium carbonate using lime 

stone as raw material. The detail of consented production is: 

Unit Type Product Quantity 

(MT/Month) 

Daily quantity 

(MT/day) 

Unit 1 

(Food 

processing) 

Native Starch 3750  125 

Modified Starch 1500  50 

Glucose/Fructose Powder 1500 50 

HFCS 900  30 

Unit 2 

(Food 

processing) 

Dextrose Mono Hydrate (DMH) 300  10 

Dextrose Anhydrous (DAH) 600  20 

Malto Dextrine Powder (MDP) 1500  50 

Liquid Glucose/High Maltose Syrup 1500  50 

Sorbitol Solution 3000 100 

Unit 3 

(Calcium 

carbonate 

unit) 

Precipitated Calcium Carbonate 4200  140 

Activated Calcium Carbonate 1800  60 

Ground Calcium Carbonate 1950  65 

 Average production: As per logbook data (Apr-Jun, 2024), the average 

daily production was 270.40 MT/d. 
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 Average raw material consumption: As per logbook data (Apr-Jun, 2024), 

the average daily raw material consumption was 292.94 MT/d. 

c. Operational status: 

 Unit was found operational during visit on 05/07/2024. 

d. Boiler details: 

 The unit has installed 01 no. of boiler (capacity-24 TPH) for meeting 

steam requirements. Unit has installed 02 nos. of turbines of capacities 

2.75 MW and 2 MW. On the day of inspection, boiler was found operating 

on the capacity of 23 TPH and turbine was running at 1.9 KW. 

 The unit was using rice husk and low Sulphur coal as fuel in boiler. Stack 

height was 65 m. The unit has made agreement dated 01.07.2023 with a 

local farmer for dumping of ash in low lying area. The agreement is valid 

up to 15 months from the date of agreement. As per logbook data (Apr-

Jun, 2024), the average daily consumption of low sulphur & volatile coal 

in boiler was 132.33 MT/d and Rice Husk was 14.46 MT/d.  

e. Ash management 

 The average daily boiler ash generation was 22.37 MT/d.  

 The estimated daily ash generation was 48.7 MT/d: 

Particular Fuel quantity (T) Ash produced (MT) 

Low sulphur & 

volatile coal 
12042 4631.5 (35%) 

Rice Husk 1316 245.8 (17%) 

Total 13358 4877.3 

f. Air pollution control measures: 

 Unit has provided stack of height 65 m attached with 24 TPH boiler with 

dust collector and electrostatic precipitators as APCDs. 

g. Stack emission monitoring: 

 Particulate Matter (PM) – 43.8 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

 Sulphur dioxide (as SO2)-38 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 

 Oxides of Nitrogen (NOX)-44 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

 Compliance status: Complying w.r.t notified stack emission norms.  
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v. M/s Shakti Krafts and Tissues Pvt. Ltd., 9th Km Jansath Road, Muzaffarnagar 

251001 (formerly known as M/s Kishti Paper Mill) 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974 and Air Act, 1981 having validity up to 31.12.2024. 

 Unit is having valid Authorization under the provisions of Hazardous and 

Other Wastes (Management and Transboundary Movement) Rules, 2016 

having validity up to 23.03.2028. 

 Unit is having valid NOCs for abstraction of ground water from 02 nos. of 

borewells having validity up to 01.05.2027. 

b. Production detail: 

 Consented production: Kraft paper @ 150 MT/day using waste paper @ 

180 MT/day as raw material. 

 Average production: As per logbook data (Apr-June, 2024), the average 

daily production was 97.24 MT/d. 

 Average raw material consumption: As per logbook data (Apr-June, 2024), 

the average daily raw material consumption was 106.93 MT/d. 

c. Operational status: 

 Unit was found operational during visit on 05/07/2024. 

d. Boiler details: 

 The unit has installed 01 no. of boiler (installed capacity-14 TPH) for 

meeting steam requirements. Unit has installed a turbine of capacity 350 

KVA. 

 The unit is using bagasse and rice husk as fuel in boiler. As per logbook 

data (Apr-Jun, 2024), the fuel consumption in boiler is given below: 

Fuel consumption in boiler (MT) 

Month Bagasse Rice husk 

April 23.15 12.32 

May 23.08 1.81 

June 20.35 4.66 

Total 66.59 6.30 
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e. Ash management: 

 As per logbook data, average ash generation during Apr-Jun, 2024 was 

4.16 MT/day (Apr-4.48 MT/day; May-4.17 MT/day; Jun-3.82 MT/day). 

Average ash generation was 5.7% of the fuel consumption. 

 The Boiler ash generated from the unit was being dumped in low lying 

land (coordinates-29.415581, 77.761030) owned by the unit. 

 

Land used by M/s Shakti Krafts and Tissues Pvt. Ltd., 9th 

Km Jansath Road, Muzaffarnagar for dumping of fly ash 

 Estimated steam requirement @ 2 T/T of product is 194.48 MT. Estimated 

fuel consumption @ 2.5 MT steam/MT of Bagasse and 3 MT steam/MT of 

Rice Husk is 76.67 MT/d. Estimated ash generation is 2.72 MT/d against 

4.16 MT/d of average ash dumped at yard, which indicates that unit is 

using legacy ash for dumping in the same land. 

f. Air pollution control measures: 

 Unit has provided stack of height 32 m attached with 14 TPH boiler with 

multi-cyclone, dust-collector and wet-scrubber as APCDs. 

g. Stack emission monitoring: 

 Particulate Matter (PM)-38.9 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

 Sulphur dioxide (as SO2)-18 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 

 Oxides of Nitrogen (NOX)-22 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

 Compliance status: Complying w.r.t notified stack emission norms.  
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vi. M/s Orient Board & Paper Mills, 09th Km, Jansath Road, Muzaffarnagar, Uttar 

Pradesh-251203 

a. Statutory compliance: 

 Unit is having valid Consolidated Consent and Authorization (CCA) under 

Water Act, 1974, Air Act, 1981 and Authorization Rules, 2016 having 

validity up to 31.12.2028. 

 Unit is having valid NOCs for abstraction of ground water from 02 nos. of 

borewells having validity up to 30.03.2027. 

b. Production detail: 

 Consented production: 190 MT/day (Kraft paper-110 MT/day; Poster 

paper and light gram kraft paper-80 MT/day and captive power generation-

1.25 MW) from waste paper-240 MT/day. 

c. Operational status: 

 Unit was found non-operational during visit. On the day of inspection 

(July 5, 2024), the unit representative informed that the unit is not 

operating since July 2, 2024 due to repair and maintenance activities. 

d. Boiler details: 

 Unit has installed 01 no. of boiler (capacity-18 TPH) for meeting steam 

requirements with bag filter and Venturi scrubber as APCD. 

 The unit is using bagasse along with agro waste (mix) as fuel in boiler. 

The unit has made agreement with M/s Kuchhal Brick Supply for 

utilization of ash in land filling/brick manufacturing (copy of agreement 

provided by the unit). 

 During inspection, it was observed that the unit has modified the existing 

boiler to RDF based boiler. The unit representative informed that the new 

boiler will be made operational from July 10-12, 2024. 
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Non-operational machinery at unit 

  

Modification of existing boiler to RDF based boiler 

vii. M/s Al-Noor Exports, 09th KM, Village Shernagar, Jansath Road, Muzaffarnagar, 

Uttar Pradesh-251203: 

The unit was found closed on the day of inspection (05.07.2024) due to closure direction 

dated 24.05.2024 issued by UPPCB (ANNEXURE-IV). The joint committee visited the 

premises of the unit to verify its closure and observed that UPPCB has sealed the Lairage 

Area, Ritual Area and Boiler fuel feed point. The photographs showing the sealing done by 

UPPCB are as follows: 
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Entrance gate of the Unit Sealing at Lairage Area 

  
Sealing at Ritual Area Sealing at Boiler fuel feed point 

5.1.1. Ambient air quality monitoring 

Ambient air quality was also monitored at four locations namely Swarup Rolling Mills 

Limited, Ecosoul Home Private Limited, Kamal Dharm Kaanta, Jansath Road and 

Mahalaxmi Crafts & Tissues Pvt. Ltd. in three shifts of 8 hrs interval each. PM10 varied as 

144.1-168.6 µg/m3 and the ambient air quality was not meeting the National Ambient Air 

Quality Standards (notification dated 18/11/2009). The analysis results are tabulated below: 

S. no. Monitoring location PM10 (µg/m3) 

1. Swarup Rolling Mills Limited, Muzaffarnagar 138.74-148.62 

2. Ecosoul Home Private Limited 154.60-159.28 

3. Kamal Dharm Kaanta, Jansath Road 188.16-198.28 

4. Mahalaxmi Crafts & Tissues Pvt. Ltd. 168.40-176.22 
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5.2. Visit of ELTs Pyrolysis Oil Units 

End-of-Life waste Tyre Pyrolysis Plant 

Pyrolysis is a thermal degradation process conducted in the absence of oxygen or air within a 

controlled vessel or chamber, so that the combustion of material does not take place. It is a 

process in which organic materials are thermally decomposed into simpler compounds in the 

temperature range of 400 - 500 °C in an oxygen-free environment. Figure 3 depicts a 

schematic of the pyrolysis process for waste scrap tyres. 

Since the products of thermal decomposition are released at different temperature having 

varying molecular structure, the products are in all phases i.e. solid, liquid and gas. Pyrolysis 

of tyres and rubber products produce pyrolysis oils, pyrolysis gas (pyro-gas), carbon and 

steel. The products generated in tyre pyrolysis are as follows: 

a) Pyro Gas: 20 to 35 percent of a tyre's energy content is typically converted into a 

combustible gas (Pyro Gas) that is used to fuel the pyrolysis process or is combusted in a 

flare before it is released. Typically, the components of pyro gas are H, HS, CO, CO2, 

CH4, C2H4, C3H6 and other light hydrocarbons. 

b) Pyro Oil: 35 to 50 percent of the output from the process is transformed into a liquid 

product that varies in quality from saleable fuel oil to lower-value oil blend stock. 

c) Carbon: The residual solid product referred as Carbon constitutes 25 to 40 percent of the 

output and contains a mixture of carbon, silica, titanium dioxide, zinc, steel etc. 

d) Steel: The thin wire, which is used for reinforcement of tyre is extracted out during 

pyrolysis and is collected at the end, sold in the market as scrap steel. 

 
Figure 3 Typical end-of-life waste tyre pyrolysis plant configuration 
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Figure 4 Schematic diagram of waste Tyre Pyrolysis process 

The quantity and quality of each product depends on many process variables, including 

temperature, pressure, and residence time. A preferred quality tyre pyrolysis oil would have 

molecular weight little above its boiling temperature under normal temperature and pressure. 

This would help in efficient combustion, and less of soot formation. Waste tyre pyrolysis 

plant operators are expected to have a control on rate of heating and condensation so as to 

produce high-quality oils with high calorific values comparable with diesel and gasoline type 

fuels. 

 

Process Details: Tyre pyrolysis includes feeding scrap tyres into a reactor where they are 

heated in the absence of oxygen to break down long-chain hydrocarbons (polymers). The 

reactors are generally 2.1 meters to 2.8 meters in diameter and 6 meters to 6.5 meters in 

length. Heating of the reactor is carried out through burners that use liquid or gaseous fuel or 

wood for initial heating. The reactor is rotated slowly during the heating process. The pyro-

gas starts generating at around 120°C -150°C. The top of the outer jacket of the reactor is 

connected to an air pollution control device (APCD), an ID fan, and a stack of about 30 

meters in height from the ground for flue gas emissions. 

The reactor is maintained at 200°C for 1.5-2.0 hours and then increased to 250°C to 300°C, 

where it is maintained for 3 to 4 hours. The operating temperature varies from unit to unit, 
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and in some cases, it goes up to 500°C. The reactor is further connected with a series of 

condensers where the condensation of gases produces pyrolysis oil. The lighter fraction of the 

gases (uncondensed pyro-gas) produced in the process is used as fuel for heating the reactor. 

The excess uncondensed pyro-gas is either flared up or recirculated for reactor heating, or in 

some cases, stored for subsequent usage. After the completion of the process, the carbon 

black and steel wire left inside the reactor are taken out. These products are unloaded from 

the reactor after purging the reactor with nitrogen (N2). 

All inspected units were based on batch process, details of batch process are as under; 

In the batch process, feeding is done in batches of a few tons of waste tyres based on the 

reactor's capacity. The feeding and unloading of reactors in the batch process is carried out 

manually. In these plants, the tyres are fed to the reactor manually, and at the end of the 

process, the steel wire and carbon are taken out manually. 

A typical batch process functions as follows: 

i. Scrap tyres, whole and/or cut, are packed densely into the reactor's chamber. 

ii. The reactor is heated up to 300°C to 500°C. 

iii. The generation of oil-laden gas starts at 120°C to 150°C. The temperature of the 

reactor is maintained at 200°C for 2 to 2.5 hours. Then the temperature is further 

increased to 250°C to 300°C and maintained for another 4-5 hours. In some cases, the 

operating temperature goes up to 500°C. The bullet-shaped reactor is rotated slowly at 

0.5-2.0 revolutions per minute (RPM). 

iv. The oil-laden gases (C4 to C30) are passed through multiple condensers, and the oil 

gets collected in receiver tanks under the condensers. 

v. Once the reactor cools down to 50°C, the uncondensed gas is either flared or re-

circulated for reactor heating or stored for subsequent usage. 

vi. The reactor is purged with nitrogen (N2) to prevent leakage of unburnt gas. 

vii. Due to the internal spiral arrangement, the carbon black flows into the collection bag. 

viii. After the removal of carbon black, the reactor door is opened for the removal of steel 

scrap. 

ix. The entire process takes around 14-18 hours. 

Other than batch process there are two better process namely; continuous batch process and 

advance batch automated process. Advance batch automated process, has additional features 

of mechanical loading & unloading and cooling of reactor by PLC based nitrogen generator 
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for purging and Alkaline wet scrubber, whereas continuous process uniformly continuous 

feed rate in the reaction chamber with automation & mechanical loading and unloading. 

Standard Operating Procedure (SoP) for Tyre Pyrolysis Plants 

 The Ministry of Environment, Forest and Climate Change (MoEF & CC) vide its OM 

dated November 24, 2015, has notified standard operating procedures (SOPs) for tyre 

pyrolysis plants using scrap tyres. The SOPs have clearly specified the requisite 

facilities and standard operating procedures for the production of Tyre Pyrolysis Oil 

(TPO) from plants based on both batch and continuous processes. The present 

inspection report examines the unit in light of the SOP dated November 24, 2015. 

 In compliance with the Hon’ble NGT order dated January 6, 2020, in O.A. 400/2019, 

the CPCB submitted a report titled "Study on Adequacy of Tyre Pyrolysis Plants to 

Meet Environmental Concerns." This study was conducted in collaboration with 

NEERI and IIT Delhi and report was submitted in October 2021. The detailed report 

examined seven tyre pyrolysis plants, including ABAP, batch process plants, and 

continuous tyre pyrolysis plants. The present inspection report focuses on the 

recommendations of the above report, particularly on existing batch processes and 

additional features to enhance these processes. 

 The Hon'ble NGT, via its order dated October 25, 2021, in O.A. 400/2019, directed 

the issuance of an appropriate SOP covering siting criteria, threshold limits for plants, 

carrying capacity, standards for effluents, emissions, hazardous waste, safety 

measures to prevent accidents, and protection of public health. In response, the 

existing SOP was revised concerning the recycling of waste tyre scrap for the 

recovery of Tyre Pyrolysis Oil, Pyro Gas, and Carbon in Tyre Pyrolysis Oil (TPO) 

unit, and notified dated January 16, 2024, by MoEF&CC, focuses on ABAP and 

continuous tyre pyrolysis plants.  

The present inspection report examines the tyre pyrolysis plant according to the SOP 

dated November 24, 2015, which pertains to traditional batch processes, rather than 

the newer SOP dated January 16, 2024, which is focused on Advanced Batch Process 

tyre plants. The present inspection report has addressed following topics in detail: 

Regulatory compliances, plant configuration, production details, wastewater 

management, air pollution control, occupational health & odour issue and compliance 

w.r.t. MOEF&CC SOP dated 24.11.2015. 
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Observations: 

In compliance with the Hon’ble NGT's order dated May 21, 2024, in O.A. 269/2024 a joint 

visit of eight ELTs Pyrolysis Oil Units is conducted by teams of officials from CPCB, 

District Administration Muzaffarnagar and UPPCB during July 4-5, 2024.  The complaint is 

focussed on ELTs Pyrolysis Oil Units located in and around Jansath road area. The list of the 

visited industries is as follows: 

a. M/s Shri Jee Reclaiming Mills Pvt Ltd  

b. M/s ASV Reclaiming LLP  

c. M/s Shri Bankey Bihari Enterprises  

d. M/s Dev Enterprises 

e. M/s Ramai Enterprises  

f. M/s Vinayak Industries 

g. M/s MMD Green Energy Solutions  

h. M/s AR. G. Rubber processed oil industries  

The map showing ELTs Pyrolysis Oil Units visited by the committee are shown in Figure 5. 

 
Figure 5 Location map showing ELTs Pyrolysis Oil Units visited by the committee 
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Based on the inspection, following observation and recommendations are made (detailed 

reports are attached at ANNEXURE-V): 

i. Locations: 

 The inspected tyre pyrolysis units are located in two clusters of four units each 

along the Jansath Road, Muzaffarnagar. Out of eight units, four units namely; (i) 

M/s Shri Jee Reclaiming Mills Pvt Ltd, (ii) M/s ASV Reclaiming LLP, (iii) M/s 

Shri Bankey Bihari Enterprises, and (iv) M/s Dev Enterprises located at South-

East of Jansath Road and the remaining four units, namely (i) M/s Ramai 

Enterprises, (ii) M/s Vinayak Industries (iii) M/s MMD Green Energy Solutions 

(Operational), and (iv) M/s AR. G. Rubber Processed Oil Industries located at 

North-West of Jansath Road. 

 Both cluster of tyre pyrolysis units are located within a radius of around 10 Kms 

along the Jansath road. 

 Around 10 villages located around the vicinity of both clusters. 

ii. Regulatory Compliance: 

 Most units have valid Air and Water Act consents, except M/s Ramai 

Enterprises. 

 All unit have borewell and estimated freshwater withdrawal is around 7 – 8KL 

by each unit for purpose of cooling tower/condenser makeup water. However, 

none of the units have obtained NOC from UPGWD for ground water 

abstraction.  

 None of the units have obtained Hazardous Waste Authorization from UPPCB.  

 None of the units are registered for EPR on CPCB portal as a recycler for tyre 

waste recycling.  

iii. Plant Configuration: 

 All units have two horizontally rotating type pyro reactors, each with a 10-tonne 

capacity.  

 Pyro-reactor are connected to condenser (for cooling of pyro gas), which further 

connected to the cyclone separator (for separation of oil and gas) and oil storage 

tank. 

 Pyro gas produced during process passes through cyclone separator and used in 

the reactor for heating purpose. 

1308



Page 34 of 49 
 

 Air compressor is installed to mix air with pyro gas for feeding to the reactor for 

heating. 

 Cooling towers are provided for condensing of pyro-gas in the condenser. 

 Analog typed sensors for measuring temperature and pressure is provided. 

 Oil from condensers is collected in closed vessels and stored in closed tanks. 

 Pump systems for oil transfer to storage tanks are observed in all units. 

 ID fan and stack of around 30 m height is found installed in all units. 

 Stack is attached to jacket of pyro-reactor, to carry flue gas. 

iv. Process Details: 

 All plants have installed reactor on batch mode of operation. Residence time of 

each batch is around 18 hours with 8 hours of heating time and 10 hours of 

cooling time. In each batch around 8 tonne of end of life waste tyres is fed to 

each reactor producing around 2.8 tonne of Pyro-Oil (Fuel Oil), 2.4 tonne of 

carbon, 1.2 tonne of steel and around 1.6 tonne of pyro-gas which is recycled 

back for heating of reactor. 

 Manual feeding of whole tyres is observed instead of a mechanized process. 

 Initial heating is done using wood rather than pyro-gas or pyro water as 

requisite as per SOP. Flaring systems with a minimum height of 30 meters are 

installed, but no storage balloons for excess pyro gas are provided by the units. 

v. Waste Water Management: 

 Estimated process wastewater generation as effluent from the process (purge 

water) and scrubbing system is @ 200-300 l/day/batch. Each unit has 2 reactors 

so estimated 400-600 liters of effluent is generated on daily basis.  

 As per consent unit has to operate on ZLD though recycling of treated effluent 

via. ETP or using within the process. 

 None of the unit has operational ETP which indicates that unit is discharging the 

generated untreated effluent. 

 Wastewater sample has been collected from two units, one from ponding and 

another from ETP outlet. Wastewater characterises shows, pH – 5.16 to 5.99 

against norms of 5.5-9.5, BOD 622 - 3750 mg/l against norms of 30 mg/l, COD 

2212 - 42480 mg/l against norms of 250 mg/l, TSS 430 - 920 mg/l against 

norms of 100 mg/l, TDS 2678 - 9732 mg/l against norms of 2100 mg/l & Total 
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solids as 3108 - 10652 mg/l which indicate non-compliance of unit w.r.t general 

discharge norms for BOD, COD, TSS and TDS. 

 In absence of operational ETP and small quantity of effluent generation 

suspected disposal of effluent through tankers cannot be ruled out. 

vi. Air Pollution Control: 

 All units have installed stack of 30-meter height.  

 Wet scrubber is provided as APCD in all units. However, the wet scrubber is 

found in poor condition. 

 Stack monitoring could not be performed in any of the unit due to lacks of spiral 

staircase and observation platform for monitoring, as required by CPCB 

guidelines. 

 Each pyro chamber of 10 tonne capacity with 8 tonne of end-of-life waste tyre 

feed produce 1.6 tonne of pyro-gas per day, which is emitted as flue gas after 

consumption as a fuel. 

 Fugitive emission is observed from spillage of carbon in the working area. 

 There is no specific emission standard notified for end of life waste tyre 

pyrolysis plant. 

 The work zone air quality monitoring was conducted at four industrial units 

have consistently shown elevated levels of PM10. M/s ASV Reclaiming LLP 

shows PM10 levels ranging from 168.12 to 186.40 µg/m3, M/s Vinayak 

Industries observed levels from 178.8 to 192.46 µg/m3, M/s MMD Green 

Energy Solution shows levels between 170.92 and 196.36 µg/m3, and M/s 

Ramai Enterprises shows levels ranging from 166.38 to 196.22 µg/m3. These 

values exceed the permissible limit of 100 µg/m3 for industrial areas. 

vii. Occupational health and odour issues: 

 Monitoring team felt odour issues in all operational units in the working zone. 

The odour is rated between 3-7 when rated against the scale of 1-10 with 1 

being the minimum and 10 being the maximum odour level. 

 Odour is not felt outside working zone. 

 No health and odour related issues are reported by nearby resident to Joint 

monitoring team. 

 Workers at the units were in poor working condition, without proper PPE kit, 

mask and safety gears. 
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viii. Observations w.r.t. MoEF&CC SOP dated 24.11.2015 

 Out of eight units, only two units (M/s Shri Bankey Bihari Enterprises and M/s 

MMD Green Energy Solutions) have provision for cooling of reactor by purging 

with nitrogen gas. 

 Adequate sensors and alarm systems to detect flammable vapours are not 

provided in any of the unit. 

 Most units do not have adequate firefighting systems, including sprinklers, fire 

hydrants, pumping systems, and water storage. CO2 fire extinguishers are 

available in all units. 

 Proper records for the supply of carbon black and oil to actual users/processors 

are not maintained in most of the units. 

5.3. Survey and interactions with residents of the concerned villages 

The committee conducted survey in 10 villages namely, Nirana, Sikhreda, Jat Mujhera, 

Bhandura, Jansath, Sikheda, Shernagar, Bilaspur, Bhagwanpuri and Dhandhera. The map 

showing location of these villages is presented in Figure 6. 

 
Figure 6 Location map showing villages surveyed by the committee 

The team found that only four villages (Nirana, Sikhreda, Jatt Mujhera and Bhandura) 

reported significant problems related to industrial emissions. Residents in these villages 

informed that they experience ash deposition on rooftops, crops, and clothing, as well as 
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health issues such as eye irritation, breathing difficulties, and allergies. In contrast, the other 

six villages (Jansath, Sikheda, Shernagar, Bilaspur, Bhagwanpuri and Dhandhera) reported 

only occasional ash presence, primarily during windy condition, with minimal health related 

complaints. During the visit, despite the rainy season which prevented the deposition of ash 

during the visit, villagers in Nirana, Sikhreda, Jat Mujhera, and Bhandura reported ongoing 

problems, including fly ash and soot deposition, poor groundwater quality, and potential 

health risks. Local health worker confirmed frequent cases of eye irritation due to ash 

exposure, and some villagers expressed a desire to migrate due to the persistent pollution. 

The District Agriculture Officer, Muzaffarnagar informed that no case has been reported 

regarding impact on crops due to operation of industries in the catchment area 

(ANNEXURE-VI). The village-wise detail of survey is given below: 

S. No. Name of village  Issues raised by the villagers/residents 

1.  Sikhreda  Population: ~10,000 

 Issues: Eye irritation, lung infections, and breathing problems 

due to intermittent fly ash emissions from nearby industries. 

2.  Bhagwanpuri  Population: ~ 2,000 

 Issues: Deposition of fly ash and dispersion of smoke in the 

atmosphere, particularly at night. Fly ash deposition on crops 

was observed during the dry season and winter, no significant 

impact on crop yield or quality was reported. Despite these 

issues, no health problems related to air quality were reported 

3.  Dhandera  Population: ~7,000 

 Issues: Foul smells, especially on windy days, and ash 

deposition on crops and fodder, which made animals reluctant 

to feed. Despite these issues, no health problems related to air 

quality were reported. During the visit, no ash deposits were 

observed on buildings or crops. 

4.  Bilaspur  Population: ~8,000-10,000 

 Issues: Occasional ash deposition on rooftops and crops, along 

with foul smells, particularly during windy weather. This ash 

also affected agriculture by making animals reluctant to feed 

on ash-covered crops. Eye and breathing problems were 

common, but no major health issues related to air pollution 

were reported by most villagers. 

5.  Nirana Population: ~14,000 

 Issues: Fly ash deposition on rooftops, crops, and vegetation, 

leading to eye irritation, eye damage, and breathing problems, 

particularly among seniors. Noise pollution from industrial 

boilers was also mentioned. Additionally, poor groundwater 
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S. No. Name of village  Issues raised by the villagers/residents 

quality was reported and the adverse impact of fly ash 

deposition on canopy of fruiting trees, though many noted a 

recent reduction in industrial air emission problems.  

 No fly ash deposition on buildings or crops was observed at 

the time of the visit. 

6.  Shernagar  Population: ~10,000 

 Issues: Few residents reported issues with fly ash dispersion 

and intermittent foul smells from nearby industries on Jansath 

Road. However, most villagers did not report significant air 

pollution problems, though occasional fly ash dispersion was 

noted during windy days. No serious health conditions related 

to fly ash emissions were reported, and no fly ash deposition 

on buildings or crops was observed during the visit. 

7.  Sikheda  Population: ~6,000-7,000 

 Issues: Occasional deposition of ash and soot on rooftops and 

clothes drying outdoors, particularly during strong westerly 

winds. Some residents experienced eye irritation and breathing 

problems due to occasional fly ash from nearby factories. 

Despite these issues, no serious health problems were 

reported, and no ash deposits were observed on houses or 

crops during the visit. 

8.  Jansath  Population: ~30,000 

 Issues: No complaints about air pollution from industrial 

emissions were reported. No ash deposits or soot were 

observed on crops or trees during the visit. 

9.  Jat Mujhera  Population: ~4,000-5,000 

 Issues: Fly ash deposition on roofs, buildings, and clothing. 

Ash was also noted on crops, particularly during the dry 

season and winter, although no deposition was observed 

during the visit. This ash affected crops and fodder, making 

them unsuitable for animal feed, and impacted various types 

of vegetation, including cherry, banana, and vegetable crops. 

Common health issues included eye irritation, skin allergies, 

and breathing problems, with some cases of permanent eye 

damage reported. According to local medical practitioner Mr. 

K. P. Singh, 1-2 patients daily seek treatment for ash particles 

in their eyes. The team observed a person with an eye lesion 

likely caused by fly ash but noted no ash deposition during the 

visit, possibly due to the monsoon season. 

10.  Bhandura  Population: ~10,000-12,000 

 Issues: Over 200-250 residents are reported to suffer from 

bronchitis and other health issues due to air pollution, 
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S. No. Name of village  Issues raised by the villagers/residents 

including eye irritation, skin allergies, and breathing problems 

from industrial ash. The ash has also caused eye damage in 

some individuals. Ash deposition on rooftops and outside 

homes is common, causing difficulties for villagers and 

impacting crop and fodder quality, with only 50% crop yields 

near the industries. Although no ash deposition was observed 

during the visit, villagers reported ongoing issues with ash and 

soot affecting crops and plantations throughout the year. 

6. CONCLUSIONS 

6.1. Industries mentioned in the Hon’ble NGT order dated 21.05.2024 

 The committee conducted site visits to the eight industrial units mentioned in the 

petition. Of these, five were operational, one was non-operational, one was closed 

(sealed by UPPCB) and one does not exist.  

 All five operational units were carrying out production within their consented 

production capacity. 

 All units have valid consents under Water Act, 1974 & Air Act, 1981, Authorization 

under Hazardous Wastes Rules, 2016 and No Objection Certificate for abstraction of 

ground water from borewells installed within the premises. 

 As recommended under the Environment (Protection) Rules, 1986, industries having 

boilers above 15 tonnes capacity have installed bag filter/electrostatic precipitator as 

air pollution control device and boilers below 15 tonnes capacity have installed 

cyclone/multi-cyclone as air pollution control device. All units are complying with the 

norms. 

 The units use various fuels in their boilers, including rice husk, coal, bagasse, RDF, 

plastic waste, and plant waste leaves. 

 Boiler ash generated by the units is either dumped in low-lying land or used for brick 

manufacturing. 

 Units are using dust collectors, electrostatic precipitators, cyclone separators, wet 

scrubbers and bag filters as air pollution control devices in boiler stacks. 

 Stack emission monitoring results showed that all five operational units complied with 

stack emission norms. 
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 One unit, namely, M/s Disha Industries Pvt. Ltd., Muzaffarnagar was found non-

complying w.r.t. ZLD condition, poor ETP operation and adverse impact on recipient 

drain. 

6.2. End-of-life tyres (ELTs) Pyrolysis Oil Units in & around Jansath Road 

All the units were found operating on batch process having two pyro-reactor chamber with 

capacity of 10 tonnes each. Residence time of each batch is around 18 hours with 8 hours of 

heating time and 10 hours of cooling time. In each batch, around 8 tonne of end of life waste 

tyres is fed to each reactor producing around 2.8 tonnes of Pyro-Oil (Fuel Oil), 2.4 tonnes of 

carbon, 1.2 tonnes of steel and around 1.6 tonnes of pyro-gas which is recycled back for 

heating of reactor. 

None of the unit has operational ETP. In the absence of operational ETPs and small quantity 

of effluent generation, suspected disposal of effluent through tankers cannot be ruled out. 

All units were found non-complying w.r.t. regulatory requirements: 

 NOC for groundwater abstraction from UP Ground Water Department (UPGWD)  

 Hazardous waste authorization from UPPCB 

 ZLD condition in CTO issued by UPPCB 

 Not having operational ETP 

 EPR registration on CPCB portal 

All units were found to have non-adherence w.r.t. MOEF&CC SOP dated 24.11.2015 w.r.t. 

mechanical feeding of raw material, mechanical unloading of carbon, fugitive emission, 

alarm system, automation, fire safety and occupational health. 

6.3. Survey of villages 

 Despite the rainy season which prevented the deposition of ash during the visit, 

villagers in Nirana, Sikhreda, Jat Mujhera, and Bhandura reported ongoing problems, 

including fly ash and soot deposition, poor groundwater quality, and potential health 

risks. 
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7. RECOMMENDATIONS 

7.1. UPPCB should take appropriate immediate action including levying environmental 

compensation and issuing closure direction for non-complying industrial units. 

7.2. Industry 

 Units shall operate the Air Pollution Control Devices (APCDs) properly so that no 

emission containing harmful poisonous gases and particulate matter is emitted by 

industries. 

 Units shall conduct regular maintenance of all air pollution control equipment to ensure 

their optimal performance. 

 Units shall ensure scientific storage &disposal of boiler ash. 

 Units shall ensure maintain proper records of its fuel consumption in boiler, boiler ash 

generation and disposal. 

 Units disposing of boiler ash through landfilling (such as stowing in mines or reclaiming 

low-lying areas) must select sites according to the following criteria: 

a. Sites must be properly demarcated and fenced to restrict human and animal 

intrusion.  

b. After reaching capacity, sites must be properly capped with at least 30 cm of topsoil 

to promote vegetation growth.  

c. Sites must be properly lined and made impermeable to prevent any contamination of 

surface water and groundwater. 

 Units shall obtain approval from UPPCB for site selection, safe operation and for 

development of vegetation cover after exhaustion of the capacity of filling site. 

 Boiler ash generated by the units shall be utilized for other beneficial purposes, including: 

a. Manufacturing building materials such as bricks, blocks, tiles, fiber cement sheets, 

pipes, boards, panels, and ash & geo-polymer-based construction materials.  

b. Manufacturing cement and Ready Mix Concrete (RMC). 

c. Construction of road and flyover embankments. 

d. Controlled agricultural use based on soil testing. 

e. Any other eco-friendly purpose as notified from time to time. 

 Scattered/haphazard disposal of boiler ash by industrial units, if any, should be completely 

stopped. 
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 Industries (having RDF-based boilers) namely M/s Mahalaxmi Paper Mills, 

Muzaffarnagar and M/s Orient Board & Paper Mills, 09th Km, Jansath Road, 

Muzaffarnagar shall obtain registration certificate under Plastic Waste Management Rules, 

2016 for recycling/processing of plastic waste. 

 Units shall maintain proper record regarding generation, storage and disposal of boiler ash. 

 M/s Disha Industries Pvt. Ltd., Muzaffarnagar must ensure the compliance of consented 

ZLD condition and properly operate the ETP. 

 Units shall also comply with the recommendations made by the joint committee 

constituted in compliance to Hon’ble NGT orders dated 12.09.2023 & 12.12.2023 in OA 

No. 540/2023 in the matter of Niramaya Jan Utthan Sansthan Vs. State of Uttar Pradesh & 

Ors., which are reproduced as below: 

I. Pulp & Paper industries 

a. All Pulp & Paper industries shall: 

 Installation of screen (ex. Rotary drum screener) at ETP inlet for separation of plastics 

& other coarse fractions from raw effluent stream and collected plastics shall be 

disposed scientifically. 

 Install electromagnetic flow meter with totalizer at ETP Inlet, ETP outlet, effluent 

recycle line at ETP and effluent reuse point, and maintain logbooks for the same on 

daily basis. 

 Install separate flow meter with totalizer at all freshwater consumption points such as 

process area, domestic consumption and boiler, and maintain logbooks for the same 

on daily basis. 

 Ensure scientific disposal of non-paper solid waste (i.e. Plastic waste, boiler ash and 

ETP sludge) and maintain proper records of generation and disposal. 

b. Waste paper/recycle fiber (C1 & C2 category) based industries operating at ZLD must:  

 Upgrade/augment their ETP by installing secondary biological treatment (anaerobic-

aerobic) 

 Ensure 70 % reduction in BOD & TSS after secondary biological treatment stage. 

 Ensure that characteristics of recycled water used in process (in closed loop) shall 

meet BOD <2000 mg/l; COD < 4000 mg/l and TSS < 400 mg/l. 
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 Unit may explore other advance technologies available like advance oxidation, 

membrane filtration, electro-oxidation etc. for complete reuse/recycling to ensure 

ZLD. 

c. Waste paper/recycle fiber-based industries (C1 & C2) discharging treated effluent shall:  

 Upgrade/augment their ETP by installing physico-chemical treatment, secondary 

biological treatment (either anaerobic-aerobic treatment or 02 stage extended aeration 

system in series) followed by tertiary treatment units consisting of filtration system 

(i.e. Pressure Sand Filter, Activated Carbon Filter followed by Micro-

filtration/Ultrafiltration).  

 Explore other advance effluent treatment technologies available like advance 

oxidation, membrane filtration etc. to ensure consistent compliance with stipulated 

discharge norms. 

II. Action Plan for management of Non-paper solid waste (i.e., Plastic Waste, Boiler 

Ash, ETP Sludge) and remediation of surface drain 

The action plan aims to establish a robust framework for the effective handling, disposal, and 

monitoring of Plastics Waste, Boiler Ash and ETP sludge generated by industrial units.  

Key Components 

a. Constitution of a Society and Special Purpose Vehicle (SPV) 

i. Society Formation: A society shall be constituted, comprising all relevant 

stakeholders, including industrial units and regulatory bodies. The State Pollution 

Control Boards (SPCBs) shall facilitate the establishment of this society. 

ii. Special Purpose Vehicle (SPV): The society shall create an SPV specifically 

dedicated to managing Plastics Waste, Boiler Ash and ETP sludge generated by 

industrial units. 

b. Membership and Participation 

i. Membership: All industrial units within the sector must be members of the society. 

This ensures collective responsibility and participation in waste management efforts. 

c. Waste Generation and Record Keeping 

i. Logbook Maintenance: Member units must maintain a logbook that records waste 

quantities, types, and disposal methods. This logbook will serve as a crucial 

reference for waste management audits and assessments. 
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d. Supervision and Payment 

i. SPCB Supervision: The SPCBs shall supervise waste management practices within 

member units. This includes overseeing waste handling, transportation, disposal and 

verification through logbook & manifest system slip. 

ii. Cost Allocation: Member units shall bear the cost associated with waste 

management, including transportation, treatment, and final disposal. 

e. SPV Responsibilities 

Special Purpose Vehicle (SPV) Responsibilities in Hazardous Waste Management 

The SPV will play a crucial role in ensuring compliance with regulations governing the 

transportation of hazardous industrial waste. 

Responsibilities related to Hazardous Waste Transportation: 

i. Manifest System Facilitation: 

 The SPV will facilitate the proper use of the six-copy manifest system. 

 This includes ensuring generators and transporters understand the color-coded copies 

and their designated actions: 

o White Copy: Forwarded to the State Pollution Control Board (SPCB) by the 

generator. 

o Light Yellow Copy: Signed and returned to the generator by the transporter. 

o Pink Copy: Retained by the disposal facility operator. 

o Orange Copy: Returned to the transporter by the facility after accepting 

waste. 

o Green Copy: Forwarded to the SPCB by the facility after disposal. 

o Blue Copy: Returned to the generator by the facility after disposal. 

ii. Awareness and Implementation: 

 The SPV will actively promote awareness among member units regarding proper 

packaging, labelling, and manifest system requirements for waste transportation. 

 The SPV will collaborate with SPCBs to ensure member units receive guidance on: 

o Safe handling, storage, and transportation of waste. 

o Accurate labelling of waste containers, including information on corrosive, 

reactive, ignitable, or toxic properties. 
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iii. Information Dissemination: 

 The SPV will provide member units with access to relevant information regarding the 

Transport Emergency (TREM) Card (Form 10). This card details the hazardous nature 

of the waste and necessary emergency measures. 

iv. Data Management and Reporting: 

 Transit and Disposal Records: The SPV shall maintain records of waste transit and 

final disposal. These records will include details such as transportation routes, 

disposal sites, and quantities. 

 Quarterly and Monthly Reporting: The SPV shall submit quarterly and monthly 

reports to both member units and the SPCBs. These reports will outline waste 

management activities, progress, and compliance with regulations. 

 Verification by SPCBs and maintaining compliance: The SPV will collaborate 

with SPCBs in identifying potential compliance issues and reporting any 

discrepancies encountered during the transportation process. The SPCBs will verify 

the accuracy and completeness of the SPV’s records. This ensures transparency and 

accountability in Plastics Waste, Boiler Ash and ETP sludge management practices. 

7.3. End-of-life tyres (ELTs) Pyrolysis Oil Units 

a. Regulatory compliance: 

 All units shall obtain the necessary NOCs from UPGWD for ground water 

abstraction. 

 All units shall obtain Authorization under Hazardous Waste Rules, 2016. 

 All units shall register themselves under EPR on CPCB portal for tyre waste recycling 

to comply with environmental regulations. 

b. Process details: 

 Upgrade the feed preparation process through implementing mechanized feeding 

system.  

 Replace wood with pyro-water or pyro-gas for initial heating of the reactor. 

 Install balloons for storage of excess pyro gas and ensure proper operation of flaring 

systems. 
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c. Wastewater management: 

 All unit shall install ETPs & ensure its proper operation & maintenance along with 

records.  

 All units shall ensure 100% recycling of treated effluent in the process to ensure ZLD 

status as per consent 

d. Air Pollution Control: 

 All units shall properly maintain and operate stacks as per CPCB guideline. 

 All units shall ensure removal of carbon through mechanized system without any 

spillage during the collection of the carbon in the bags. 

e. Occupational health and odour issue: 

 All unit shall properly maintain pipeline of oil and gas to prevent odour in working 

zone. 

 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to avoid 

odour issue. 

 Proper hygienic working shall be ensured. 

 Worker shall be provided PPE Kit, Mask and safety gears. 

f. Recommendations w.r.t. MoEF&CC SOP dated 24.11.2015: 

 Install digital instrumentation and automated control systems (PLC) for accurate 

temperature and pressure measurement and process control. 

 Implement safety interlocks to cut off heating in case of temperature or pressure 

increases. 

 Implement nitrogen purging systems in all units to cool reactors as per SOP 

guidelines. 

 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 

flammable vapour leakages. 

 Enhance firefighting measures by installing sprinklers, fire hydrants, pumping 

systems, and water storage. 

 Maintain detailed records for the supply of carbon black and oil to actual 

users/processors to ensure traceability and compliance. 
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8. Action Plan 

8.1. Action plan for industries 

Sr. 

No. 

Activities Responsible 

agency 

Timeline 

1.  Units shall ensure proper operation of Air Pollution 

Control Devices (APCDs). 

All operational 

units 

On 

regular 

basis 

2.  Units shall conduct regular maintenance of all air 

pollution control equipment to ensure their optimal 

performance. 

All operational 

units 

On 

monthly 

basis 

3.  Units, disposing boiler ash through landfilling,  shall 

obtain approval from UPPCB for site selection, safe 

operation and for development of vegetation cover after 

exhaustion of the capacity of filling site. 

All operational 

units disposing 

boiler ash 

through 

landfilling 

3 months 

4.  Registration under EPR on CPCB portal for 

recycling/processing of plastic waste. 

All operational 

units using RDF-

based boiler 

3 months 

5.  Units shall explore possibility of utilization of boiler 

ash for other beneficial purposes such as Manufacturing 

building materials such as bricks, blocks, tiles, fiber 

cement sheets, pipes, boards, panels, and ash & geo-

polymer-based construction materials; cement and 

Ready Mix Concrete; road and flyover embankments; 

controlled agricultural use based on soil testing; other 

eco-friendly purpose as notified from time to time. 

All operational 

units 

6 months 

Action Plan for non-paper solid waste namely, Plastic Waste, Boiler Ash, ETP Sludge 

and surface drain 

6.  Constitution of a Society and Special Purpose Vehicle 

(SPV) 

UPPCB and 

Industrial Cluster 

1 month 

7.  Agreement and membership for Society and SPV Industrial Cluster 1 month 

8.  Action plan for non-paper solid waste namely, Plastic 

Waste, Boiler Ash, ETP Sludge and surface drain 

Industrial Cluster 2 months 

9.  Waste generation and record keeping Industrial Cluster 

and SPV 

2 months 

onwards 

10.  Verification of end-to-end waste disposal SPV and UPPCB 2 months 

onwards 

11.  Data management and reporting Industrial Cluster 

and SPV 

2 months 

onwards 

Units shall also comply with the action plan made by the joint committee constituted in 

compliance to Hon’ble NGT orders dated 12.09.2023 & 12.12.2023 in OA No. 540/2023 in 

the matter of Niramaya Jan Utthan Sansthan Vs. State of Uttar Pradesh & Ors. 
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8.2. Action plan for End-of-life tyres (ELTs) Pyrolysis Oil Units in & around Jansath 

Road 

Sr. 

No. 

Activities Responsible agency Timeline 

1.  Obtain NOC from UPGWD for 

ground water abstraction. Install 

flow meter on existing borewell 

& maintain record for daily 

fresh water abstraction 

All operational  units 3 months 

2.  Obtain Hazardous Waste 

Authorizations from UPPCB 

All operational units/ 

UPPCB 

3 months 

3.  Registration under EPR on 

CPCB portal for tyre waste 

recycling as an authorised 

recycler 

All operational units 3 months 

4.  Installation of mechanized 

feeding system for waste tyre 

feed in to the reactor 

All operational units 1 month 

5.  Provision of use of pyro-water 

or pyro-gas for initial heating of 

the reactor by appropriate 

installation of tank & gas holder 

All operational units 6 months 

6.  100% recycling of purge water 

(oil mixed water) in the process 

to ensure ZLD status as per 

consent via treatment in ETP or 

burning in the reactor 

All operational units 1 month 

7.  Installation of mechanized 

system for carbon removal from 

reactor without any spillage 

All operational units 3 months 

8.  Installation of PLC Based Gas 

Detection Sensors along with 

Hooters in work zone to detect 

any flammable vapour leakages 

All operational units 1 month 

9.  Installation of PLC based 

automation system for 

temperature and pressure 

measurement and process 

control in the reactor 

All operational units 3 months 

10.  Installation of nitrogen purging 

systems to cool reactors to 

avoid heat injury  

All operational units 1 month 

11.  Maintain detailed records for 

the supply of carbon black and 

oil to actual users/processors to 

ensure traceability and 

compliance 

All operational units Immediately 

12.  Carry out treatability study of Industries /UPPCB 6 months 
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purge water

Responsible agency Timeline

along with expert
technical institute

All operational unitsEnsure proper arrangement for
stack monitoring facility as per
CPCB guideline

specificIndustry emISSIon

norms shall be prescribed and
incorporated as a consent
condition for compliance by all
unrts

3 months

6 monthsUPPCB

8.3. Villages

Sr Activities
No

Organize regular health camps in
industrial clusters/villages

Responsible agency Timeline

Industrial units and

Health Department
On monthly basis

Joint Committee:

HI Name and designation of 1 Organization
committee member

Signature

1. Shri Vikas Kashyap,
Magistrate, Muzaffarnagar

s

Administration
(Nodal agency)

2. Dr Ajit Kumar Vidyarthi,
Director (Scientist 'F’ )
Divisional Head, WQM-II

Central Pollution
and I Control Board Ap>Y+W

3. 1

Muzaffarnagar I Pollution Control
Board

1, J

5.

5.

l

Office, Muzaffarnagar I Pollution Control
Board

c

Director & Scientist 'E’ I Control Board
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CENTRAL POLLUTION CONTROL BOARD 

Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (PULP & PAPER) 

 

A. General section                                                                                    Date of inspection: 05.07.2024 

1.  Name of the unit with complete 

postal address: 

M/s Disha Industries Private Limited, 9th km stone Jansath Road, 

Vill.-Sikhera, Muzaffarnagar-251001, U.P. 

2.  Spatial Co-ordinates (Latitude & 

longitude) in Decimal format only 

Latitude- 29.443958 

Longitude- 77788879 

3.  Industry Operational status Operational 

 

4.  Consent status: 

Consolidated Consent & Authorization (CCA) dated 21.02.2024 issued by UPPCB, having validity up to 

31.12.2025 (Refer Annexure – I) 

 

B. Production process and infrastructure 

5.  Process Manufacturing of Kraft paper using waste paper (imported & indigenous) as raw 

material  

6.  Raw material 

 

a. Consented value 375 MT/day 

b. Actual 

consumption  

(as per data 

provided by unit) 

19045 MT 

(Apr-Jun, 2024)  

c. Avg. daily 

consumption 

No. of operational days during 01.05.2024 – 04.07.2024 – 89 days 

Avg. daily waste paper consumption – 214 MT/day 

 

7.  Production 

 

a. Consented value  Kraft Paper @ 300 MT/day 

b. Actual Production 

(as per data 

provided by unit) 

18023.16 MT (Apr-Jun, 2024) 

c. Avg. daily 

production 

202.51 MT/day (18023.16 /89)  

d. Yield (%) 94.6 % of raw material 

e. Estimated waste 

produced 

5.36 % of raw material 

8.  Fresh water consumption 

 

a. NOC from 

CGWA/other 

authorized body 

 

Two separate No Objection Certificates (NOCs) issued by Uttar Pradesh Ground 

Water Department (UPGWD) for abstraction of ground water from 02 nos. of 

borewells.  

Validity of both NOCs: from 19.08.2021 to 18.08.2026  

(Refer Annexure – II) 

b. Details of borewell Unit has 02 nos. of borewells, both in functional condition. Electromagnetic flow 

meter with totalizer found installed at both borewells, however the flow meter 

installed at the second borewell was in defunct condition. 

c. Permitted 

withdrawal 

quantity 

1104 KLD 

 

d. Actual withdrawal 

quantity 

30129 KL (As per logbook provided by the unit for last three months Apr-24 to 

June-24)  

e. Avg. daily 

withdrawal 

quantity 

331.08 KLD from Borewell-1 

No data of groundwater withdrawal from Borewell-2 

 

Annexure - 3
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f. Specific fresh 

water 

consumption 

1.63 KL/MT of paper (specific freshwater consumption is calculated based on 

data of borewell-1 and for borewell-1, no data is provided by the unit therefore 

specific freshwater consumption is more) 

9.  Effluent Management 

 

a. Consented 

discharge value 

Zero Liquid Discharge (ZLD)  

b. Actual effluent 

generation 

(as per logbook) 

118678 KL (As per logbook provided by the unit for last three months Apr-24 

to June-24 for ETP inlet) 

c. Avg. effluent 

generation daily  

1333.46 KLD 

d. Actual recycling of 

treated effluent 

within process 

1225.17 KLD 

e. Losses in ETP % 08 % which is acceptable, considering evaporation losses and also the water 

content lost along with fibers from Sedicell recycled to Pulper 

f. Specific effluent 

discharge 

Nil (ZLD unit) 

10.  Verification of ZLD 

 

a. Specific fresh 

water consumption 

(as per particular 9.f) 

1.63 kL/MT i.e. < 2 kL/MT 

b. Effluent discharge  Nil (ZLD unit) 

c. Metering of 

effluent generation 

& recycling point 

Effluent generation V – notch installed at inlet channel of ETP and 

logbook maintained 

Recycling points Electromagnetic flow meter with totalizer at 

recycled effluent reuse point (i.e. line carrying 

recycled effluent at paper machine).  

Logbook maintained 

d. Characteristics of 

effluent at ETP 

inlet 

BOD - 2750 mg/l; COD - 22384 mg/l; TSS - 790 mg/l; TDS - 8170 mg/l 

Remark a. Also, unit has 02 nos. of borewells to meet the fresh water 

requirement. Flowmeter was installed on both the borewells, 

however the flow meter at borewell-2 was found in defunct 

condition, due to which the logbook provided by the unit for 

last three months regarding freshwater abstraction was not 

indicating any abstraction from borewell 2. During visit both 

the borewells were in functional condition and withdrawal of 

fresh water from borewell-2 cannot be ruled out. Therefore, 

the specific freshwater consumption of 1.63 kl/MT of product 

does not reflect the actual freshwater consumption by the 

unit. 

b. Analysis results of samples collected from trade effluent at 

ETP inlet does not reflect the typical characteristics of 

influent (COD ≥ 30,000 mg/l & TDS ≥ 20,000 mg/l) in RCF 

based paper mill operating on ZLD. 

c. ETP is not operated properly as ETP outlet values are more 

than the ETP inlet.  

11.  Effluent treatment plant (ETP) 

 

a. Effluent 

Management 

Scheme  

Raw effluent → Hill screen (located within process area) → Bar screen → 

Equalization tank (02 nos.) → Sedicell → Storage tank → Recycled to Paper 

machine 

b. Metering at ETP ETP inlet V – notch installed at inlet channel of ETP and 

logbook maintained 

ETP outlet No 
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Effluent reuse point Yes 

c. Operational status Operational 

Flow at inlet: V-notch having angle 60 degree & reading during visit – 15 cm 

i.e. equivalent flow @ 24.8 m3/hr. 

d. OCEMS at ETP 

outlet 

Flow meter and web camera installed 

 

 

e. Effluent Characteristics 

Parameter ETP inlet ETP outlet 

(after 

primary 

clarifier) 

Effluent reuse 

point 

Norms as per consent 

pH 5.21 4.98 5.03 ZLD 

BOD (mg/l) 2750 3980 3240 

COD (mg/l) 22384 40080 31320 

TSS (mg/l) 790 860 820 

TDS (mg/l) 8170 9380 8760 

TS (mg/l) 8960 10240 9580 

f. ETP Sludge generation 

 

Biological sludge 

generation  

(as per logbook) 

a. No biological treatment unit, hence no biological sludge generation 

b. Sludge generated from Sedicell is recycled back to the process (in pulper) 

Sludge Management 

& disposal  

12.  

 
 
 
 
 
 

Non-paper solid waste management (Plastic waste) 

 

Estimated plastic 

waste generation @ 

3% of raw material 

6.42 MT/day 

Avg. daily waste 

generation  

(as per logbook) 

No data/logbook provided by unit 

Remarks Unit has made agreement (valid up to 09/11/2024) with M/s Nuvoco Vistas 

Corporation Limited for disposal of plastic waste generated from production. 

13.  Air Pollution management 

a. Boiler capacity Total 02 nos. of boilers found onsite 

01 no. of boiler of 20 TPH capacity and 01 no. of boiler of 40 TPH capacity 

b. Stack details Stack Height -30 m (20 TPH boiler) 

Stack Height -40 m (40 TPH boiler) 

c. APCD installed Multi Cyclone & Wet Scrubber installed at 20 TPH boiler 

Bag filter installed at 40 TPH boiler 

d. Fuel used 20 TPH boiler – Bagasse 

40 TPH boiler – Multi fuel (i.e. RDF, Coal, Bagasse, Waste plant leaves) 

e. Avg. daily Fuel 

consumption  

(as per logbook) 

No data/logbook provided by unit 

f. Daily ash disposal  As per data provided by the unit, the details of quantity of boiler ash 

generated and provided to M/s Roshan bricks are as below: 

Month Boiler ash 

generation 

(kg) 

Boiler ash 

provided to 

M/s Roshan 

Bricks (kg) 

April – 2024 117717 80221 

May – 2024 133546 70748 

June – 2024 131717 55652 

Total 382980 206621 

MT/day 4.30 2.32 
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Remark: Gap of 1.98 MT/day of boiler ash disposal 

g. Estimated ash 

generation w.r.t % 

of fuel consumed 

Cannot be estimated as unit is using multiple fuels (i.e. RDF, Coal, Bagasse, 

Waste plant leaves) 

h. Mode of Disposal of 

ash generated 
Land filling 

Unit has made agreement with M/s Roshan Bricks on 20.01.2024 for use 

of boiler ash in land filling 

14.  Stack monitoring 

report 

Particulate Matter (PM) – 36.8 mg/Nm3 (against the stipulated norm of 80 

mg/Nm3) 

Sulphur dioxide (as SO2) – 56 mg/Nm3 (against the stipulated norm of 600 

mg/Nm3) 

Oxides of Nitrogen (NOX) – 64 mg/Nm3 (against the stipulated norm of 300 

mg/Nm3) 

Remark: Compliance w.r.t. stipulated emission norms. 

15.  Hazardous waste management 

 

Authorization status Valid Authorization dated 31.01.2021 under the provisions of Hazardous and 

Other Wastes (Management and Transboundary Movement) Rules, 2016 from 

UPPCB, having validity upto 29.01.2026. (Refer Annexure - III) 

Copy of agreement 

with recyclers /TSDF 

Unit has provided copy of membership certificate with Treatment, Storage and 

Disposal Facility (TSDF) i.e., M/s Bharat Oil & Waste Management Ltd., Kanpur 

Dehat, UP which expired on 25.11.2023.  

Unit has not provided copy of agreement and copy of last four Form-10. 

Hazardous waste generation & disposal: 

As per data submitted by unit, the details are tabulated below: 

Name of HW generated Category of Hazardous 

Waste as per the 

Schedules I, II & III of 

Hazardous waste 

management rules, 2016  

Authorised 

Quantity 

Quantity 

Generated 

a.  Used/Spent Oil 

 

Schedule-I, Cat.5.1 0.450 

KL/annum 

400 KL 

b.  Chemical waste 

barrels  

 

Schedule-I, Cat.33.1 2.4 Ton/ 

annum 

2 Ton 

c.  Contaminated Cotton 

Rag  

 

Schedule-I, Cat.33.2 0.15 Ton/ 

annum 

125 Kgs 

 

16.  Analysis results of recipient drain (Jat Mujhera drain): 

Parameter Jat Mujhera drain u/s M/s 

Disha Industries Pvt. Ltd. 

Jat Mujhera drain d/s M/s 

Disha Industries Pvt. Ltd. 

pH 6.27 6.29 

Colour (Hazen) 300 250 

TSS (mg/l) 510 450 

TDS (mg/l) 3018 2876 

TS (mg/l) 3528 3326 

BOD (mg/l) 955 794 

COD (mg/l) 4016 3232 

 

 Wastewater quality of Jat Mujhera drain indicate industrial impact due to illegal discharge by M/s 

Disha Industries Pvt. Ltd. 

17.  Major observation & Key issues 

a. At the time of inspection, the unit and ETP were found operational. 

b. Unit has 02 nos. of borewells to meet the fresh water requirement. Flowmeter was installed on 

both the borewells, however the flow meter at borewell-2 was found in defunct condition, due 

to which the logbook provided by the unit for last three months regarding freshwater abstraction 
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was not indicating any abstraction from borewell 2. During visit both the borewells were in 

functional condition and withdrawal of fresh water from borewell-2 cannot be ruled out. 

Therefore, the specific freshwater consumption of 1.63 kl/MT of product does not reflect the 

actual freshwater consumption by the unit. 

c. Analysis results of ETP inlet and outlet indicated that ETP is not operated properly as ETP outlet 

values are more than the ETP inlet. 

d. Analysis results of samples collected from trade effluent at ETP inlet does not reflect the typical 

characteristics of influent (COD ≥ 30,000 mg/l & TDS ≥ 20,000 mg/l) in RCF based paper mill 

operating on ZLD. 

e. As evident from above observations (b, c & d), it is clear that unit is non–complying w.r.t. ZLD 

condition. 

f. Effluent from outlet of ETP was being reused in process at paper machine section. 

g. V-notch found installed at inlet channel of ETP, however no flow meter found installed at outlet 

line of ETP. Unit has installed Electromagnetic flow meter with totalizer at recycled effluent reuse 

point (i.e. line carrying recycled effluent at paper machine). 

h. The unit has installed 02 nos. of boilers for meeting steam requirements (one boiler of 20 TPH 

capacity using bagasse as fuel, and other boiler of 40 TPH capacity using Multi fuel (i.e. RDF, 

Coal, Bagasse, Waste plant leaves)) within the premises. 

i. For meeting emission norms, the unit has installed Air Pollution Control Devices (APCDs). Multi 

cyclone & Wet scrubber installed at 20 TPH boiler, and Bag filter installed at 40 TPH boiler. 

During visit, both boilers were found operational and all APCDs were also in operational 

condition. 

j. On the day of visit, the unit was using RDF in the boiler without having a registration certificate 

for Recycling/Processing of Plastic Waste under Plastic Waste Management Rules, 2016. 

However, the unit provided the registration certificate dated 26.07.2024 after the committee’s 

visit. The registration certificate dated 26.07.2024 is for processing of plastic waste of 14235 

TPA (Cat-I), 106762.5 TPA (Cat-II), 18505.5 TPA (Cat-III), 2847 TPA (Cat-IV) and power to be 

generated of 8760 TPA. The certificate is valid for a period of one year from the date of issue of 

the letter. 

k. Unit has provided copy of report titled “Evaluation of ZLD feasibility for production of 250 TPD 

Kraft Paper from Waste Paper” prepared by Central Pulp & Paper Research Institute, Saharanpur 

during May 2023. 

l. Stack monitoring results indicate compliance w.r.t. stipulated emission norms. 

 

Key Issue 

m. Unrecorded groundwater withdrawal from second borewell. 

n. Characteristics of trade effluent at ETP inlet does not reflect the typical characteristics of influent 

(COD ≥ 30,000 mg/l & TDS ≥ 20,000 mg/l) in RCF based paper mill operating on ZLD. 

o. Gap in quantity of boiler ash generation and disposal indicate unscientific disposal/poor record 

keeping. 

18.  Compliance Status 

a. Complying w.r.t notified stack emission norms. 

b. Non-complying w.r.t. ZLD condition. 

19.  Recommendations: 

1. Unit shall install new flow meter with totalizer at the second borewell and maintain logbook regarding 

groundwater withdrawal on daily basis. 

2. Unit shall ensure consistent compliance w.r.t. the ZLD condition. 

3. Unit shall ensure scientific disposal of boiler ash and maintain proper record of its generation & 

disposal. 
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Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 

(Nodal agency) 

 

2. Shri Ankit Singh, Regional 

Officer, Muzaffarnagar  

Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 

 
 

Photographs taken during visit 

   
Entrance gate of the unit Production area 

  
Raw material Non-paper solid waste generated by 

unit 
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Flow meter installed at Borewell-1 Borewell-2 defunct flow meter 

   
ETP Inlet & Equalization tank Treated effluent before recycling to 

process 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General section                                       Date of inspection: 05.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s AR. G.  Rubber processed oil industries, 

Jansath Road 

2.  Spatial Co-ordinates 

(Latitude & longitude 

29.425615, 77.764368 

3.  Contact details Not available 

4.  Industry Operational 
status 

Non-operational  
 

5.  Consent status 
 

Air/ Water Consent Not available 

6.  Observations: 
 Unit found non-operation at the time of inspection. 
 No contact person was available. Doors were found closed 

7.  Recommendations: 
 The unit shall remain closed until it meets regulatory standards and obtains 

necessary approvals for reopening. 

 The pyrolysis process shall be aligned with batch processes as outlined in 
the MOEF&CC Standard Operating Procedure (SOP) – “Import and recycling 
of waste tyre scrap for production of tyre pyrolysis oil” dated 24.11.2015. 

Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 

(Nodal agency) 

 

2. Shri Ankit Singh, Regional 

Officer, Muzaffarnagar  

Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 
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Figure 1 Main Entrance of the Unit 

 

 

Figure 2 Lock at main entrance gate 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of Life waste tyre pyrolysis plant) 

 
A. General section                                       Date of inspection:04.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s ASV Reclaiming LLP, Panipat-Khatima Marg, 

Jansath-Mirzapur Road, Vill- Talda, 
Muzaffarnagar-251314 

2.  Spatial Co-ordinates 
(Latitude & longitude 

29.322763, 77.87229 
 

3.  Contact details Mr. Ankit Bansal-9568290000 

Bansalankit590@gmail.com 

4.  Industry Operational 

status 

Operational 

5.  Consent status 
 

Air Consent CCA with validity till 

31.07.2025 Water Consent 

Extended producer 
responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 
pyrolysis Process 

Batch process, 2 Pyro-reactor each with 10 

Tonne capacity, each batch has residence time 

of  14-18 hrs (8 hour of heating time and 6-10 

hour of cooling time) 

7.  Production 
 

a. Consented Capacity (TPD) 18 TPD-(Fuel oil-10, Carbon-4, Steel wire-4 
TPD) 

b. Plot area provided (m2) 11.5 Bigha (5148 m2) 

c. Actual production 
(as per logbook) 

Logbook not maintained 

8.  Process Requirement as per MOEF&CC Standard Operating Procedure 
(SOP) – “Import and recycling of waste tyre scrap for production of tyre 

pyrolysis oil” dated 24.11.2015 

a. Programmable Logic Controller (PLC) based system for 

control of temperature and pressure inside the reactor 
provided 

No 

b. Compressor/ air blower has to be installed for mixing of air 

with pyre water for fuel feed 

Yes 

c. Mechanized system for removal of char provided No 

d. Pressure and temperature sensor provided in pyrolysis 
chamber 

Yes 

e. Arrangement made for adequate capacity for Nitrogen 
purging 

 

Not provided 

9.  Fresh water consumption 
 

a. NOC from UP ground water 
department 

Not available 
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b. Details of borewell 2 No. Borewell without flow meter 

c. Actual withdrawal quantity Not available, logbook not maintained 

d. Estimated Freshwater 
Consumption 

6-7 KLD 

10.  Effluent Management 
 

a. Consented discharge value 

(KLD) 

To be operated on ZLD 

b. ETP design capacity Not installed, however effluent found collected 

in unlined permeable pond & sample is 
collected for analysis 

c. Estimated Effluent generation 200 – 300 liters per day per reactor (400-600 

liters per day for the unit) 

a. Effluent Characteristics  

Parameter Unlined permeable 
pond inside Unit 
premise 

General 
discharge 
norms 

Compliance 
status 

pH 5.99 5.5-9.5 complying 

BOD (mg/l) 622.0 30 Non- complying 

COD (mg/l) 2212.0 250 Non- complying 

TSS (mg/l) 430.0 100 Non- complying 

TDS (mg/l) 2678.0 2100 Non- complying 

11.  Air Pollution management 

 

a. Stack details Stack Height - 30 m, diameter- 10 inch 

b. APCD installed Wet scrubber provided 

c. Fuel used Wood for fire initiation followed by pyro gas 

d. Actual Fuel consumption  No record maintained 

e. Stack monitoring results Stack monitoring could not be performed due 

to lack of appropriate platform with stair as 
per CPCB guidelines 

12.  Hazardous waste management 
 

Authorization status Not available  

Copy of agreement with recyclers 
/TSDF 

Not available 

Hazardous waste generated No record provided 

Disposal details of waste 

generated 

No record provided 

13.  Safety measure adopted 

Sensors along with alarm system to detect any 
leakage of flammable vapors installed 
 

No 

Fire detectors, fire hydrant & CO2 type fire 
extinguisher provided 

Only CO2 type fire 
extinguisher available 

14.  Compliance Status: Non-complying w.r.t. regulatory requirement - 
 NOC for groundwater abstraction from UP ground water department 

(UPGWD)  

 Hazardous waste authorization from UPPCB 
 ZLD condition in CTO issued by UPPCB 
 Not having ETP 

 General discharge standards 
 EPR registration on CPCB portal 
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Non-adherence w.r.t MOEF&CC SOP dated 24.11.2015 - Mechanical feeding 
of raw material, mechanical unloading of carbon, fugitive emission, alarm system, 
automation, fire safety and occupational health  

15.  Observations: 

Regulatory Compliance: 

 The unit has obtained valid Consent under Air/Water Acts from UPPCB for 
production of 18 TPD (Fuel oil-10, Carbon-4, Steel wire-4 MTD) through 
recycling of end of life waste tyres. 

 Estimated requirement of freshwater by the unit is from 3 to 7 KLD for 
purpose of cooling tower/condenser makeup water. The unit have 2 bore 
well to meet the freshwater requirement, however, the unit has not 

obtained NOC from UPGWD for ground water abstraction.  
 The unit do not have Hazardous Waste Authorization from UPPCB. 
 The unit is not registered under EPR as tyre waste recycler. 

Production Details: 
 Unit has 2-pyro reactor chamber, each having capacity of 10 tonne. 

Residence time of each batch is around 18 hours with 8 hours of heating 

time and 10 hours of cooling time. In each batch around 8 tonne of end of 
life waste tyres is fed to each reactor producing around 2.8 tonne of Pyro-
Oil (Fuel Oil), 2.4 tonne of carbon, 1.2 tonne of steel and around 1.6 tonne 

of pyro-gas which is recycled back for heating of reactor. 
 Each reactor chamber generates 1.6 tonnes of pyro-gas daily which is 

released as flue gas after being used as fuel. The flue gas passes through 

an attached stack, with a wet scrubber serving as the Air Pollution Control 
Device (APCD). The stack is connected to the reactor chamber's jacket. 

 Manual feeding of whole tyres is observed instead of a mechanized process. 

 Initial heating is done using wood rather than pyro-gas or purge water as 
requisite in SOP.  

 Flaring systems with a minimum height of 30 meters were installed, but no 
storage balloons for excess pyro gas were observed as requisite in SOP. 

 Manual unloading practices is observed in the unit in place of mechanized 

spillage-free arrangements for carbon removal leading. 

Waste Water Management: 

 Estimated process wastewater generation as effluent from the process 
(purge water) and scrubbing system is @ 200-300 l/day/batch. Unit has 2 
reactors so estimated 400-600 liter of effluent is generated on daily basis.  

 As per consent unit has to operate on ZLD though recycling of treated 
effluent via. ETP or using within the process. 

 The unit has not installed the ETP and the effluent was found disposed in 

unlined pond within the premises.  
 The wastewater sample were collected from unlined pond. 
 Analysis results of sample collected shows pH 5.99 against norms of 5.5-

9.5, BOD 622.0 mg/l against norms of 30 mg/l, COD 2212.0 mg/l against 
norms of 250 mg/l, TSS 430 mg/l against norms of 100 mg/l, TDS 2678 
mg/l against norms of 2100 mg/l & Total solids as 3108.0 mg/l which 

indicate non-compliance of unit w.r.t general discharge norms for BOD, 
COD, TSS &TDS. The characteristics of ponding water reflect the high 
strength organic load effluent. 

 The unit does not have ETP which indicates either unit is discharging the 
generated untreated effluent through tankers or contaminating the ground 
water via. Ponding in permeable tank. 

 
Air Pollution Control: 

 Stack of 30-meter height is installed.  
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 Wet scrubber is provided as APCD. However, the wet scrubber is found in 

poor condition, with rust and leakage. 
 Stack monitoring could not be performed due to lacks of spiral staircase 

and observation platform for monitoring, as required by guidelines. 

 Fugitive emission is observed from spillage of carbon in the working area. 
 There is no specific emission standard notified for end of life waste tyre 

pyrolysis plant. 

 Work zone air quality has been assessed in the process area of the unit. 
The results indicate high level of PM10 with value varying from 168.12 to 
186.40 µg/m3 against the permissible limit of 120 µg/m3 for industrial 

area. 
 Ambient air quality was assessed in the vicinity of the unit at two locations 

namely; Ecosoul Home Pvt. Ltd and Swaroop Rolling Mills, Jansath road.  

 High level of PM10 is observed at both locations with value varying from 
138.74 to 159.28 µg/m3 against the permissible limit of 120 µg/m3 for 
industrial area and 60 µg/m3 for residential & rural area.  

Occupational Health and Odour Issue: 
 Monitoring team felt odour in the working zone. The odour is rated as 5 

when rated against the scale of 1-10 with 1 being the minimum and 10 

being the maximum odour level. 
 Odour is not felt outside the working zone. 
 Workers at the unit were in poor working condition, without proper PPE kit, 

mask and safety gears. 
 
Observations w.r.t. MOEF&CC SOP dated 24.11.2015 

 There is no arrangement of reactor cooling by purging with nitrogen. 
 Adequate sensors and alarm systems to detect flammable vapors is not 

provided in the unit. 

 The unit do not have adequate firefighting systems, including sprinklers, 
fire hydrants, pumping systems, and water storage. CO2 fire extinguishers 
were available in the unit. 

 Proper records for the supply of carbon black and oil to actual 
users/processors are not maintained. 
 

16.  Recommendations: 
Regulatory Compliance: 

 Unit shall obtain the NOC from UPGWD for ground water abstraction  
 Unit shall obtain Hazardous Waste Authorizations from UPPCB. 
 Unit shall register themself under EPR on CPCB portal as tyre waste 

recycler to comply with environmental regulations. 

Production Details: 

 Unit shall upgrade to implement a mechanized feeding system.  
 Unit shall replace wood with purge water or pyro-gas for initial heating of 

the reactor by installing balloons for storage of excess pyro gas and ensure 

proper operation of flaring systems. 

Wastewater management: 

 Install ETPs & ensure its proper operation & maintenance along with 
records.  

 The unit shall ensure recycling of treated effluent in the process to maintain 

ZLD status as per consent 

 

Air Pollution Control: 
 Stack shall be properly maintained and operated as per CPCB guideline. 
 Ensure removal of carbon through mechanized system without any spillage 

1420



Page 5 of 10 
 

during the collection of the carbon in the bags. 

Occupational Health and Odour Issue: 
 Leakage from pipeline of oil and gas need to repaired to prevent odour in 

working zone. 
 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to 

avoid odour issue. 

 Proper hygienic working shall be ensured. 
 Worker shall be provided PPE Kit, Mask and safety gears. 

 

Recommendations w.r.t. MOEF&CC SOP dated 24.11.2015 
 

 Unit shall install digital instrumentation and automated control systems 

(PLC) for accurate temperature and pressure measurement and process 
control with safety interlocks to cut off heating in case of temperature or 
pressure increases. 

 Implement nitrogen purging systems to cool reactors as per SOP 
guidelines. 

 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 

flammable vapour leakages. 
 Enhance firefighting measures by installing sprinklers, fire hydrants, 

pumping systems, and water storage. 

 Maintain detailed records for the supply of carbon black and oil to actual 
users/processors to ensure traceability and compliance. 

  Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 

(Nodal agency) 

 

2. Shri Ankit Singh, Regional 

Officer, Muzaffarnagar  

Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 
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Figure 1 Unit main entrance 

 

Figure 2 Tyre stored inside unit premises 
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Figure 3 Unit premises 

 

Figure 4 Process Area 
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Figure 5 Pyro-reactor running at the time of inspection 

 

Figure 6 Stored fire wood for initial burning of pyro-reactor. 
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Figure 7 Wet scrubber found leaking at the time of inspection 

 

Figure 8 Char storage tank 
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Figure 9 Storage area of fuel wood and scrap 

 

 

Figure 10 Ponding of wastewater inside unit premises. 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General sectionDate of inspection:04.07.2024 

1.  Name of the unit 

withcomplete postal 
address: 

M/s Dev Enterprises, Jansath-Mirzapur Road, Vill- 

Talda, Muzaffarnagar-251314 

2.  Spatial Co-ordinates 
(Latitude & longitude 

29.320795, 77.877887 

3.  Contact details Not available 

4.  Industry Operational 
status 

Non-operational  
Unit found in dismantled state 

5.  Consent status Air/ Water Consent Not available 

6.  Observations: 
 Unit found in dismantled state at the time of inspection. 
 No contact person was available. 

7.  Recommendations: 

 The unit shall remain closed until it meets regulatory standards and obtains 

necessary approvals for reopening. 

 The pyrolysis process shall be aligned with batch processes as outlined 
in the MOEF&CC’s Standard Operating Procedure (SOP) – “Import and 
recycling of waste tyre scrap for production of tyre pyrolysis oil” dated 

24.11.2015 

Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 

(Nodal agency) 

 

2. Shri Ankit Singh, Regional 

Officer, Muzaffarnagar  

Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 
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Figure 1 Main Entrance of the Unit 

 

Figure 2 Process area
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General section                                      Date of inspection: 05.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s MMD Green Energy Solutions, 7th Km. Jansath 

Road, Vill. Shernagar, Muzaffarnagar-251001 

2.  Spatial Co-ordinates 

(Latitude & longitude 

29.429656, 77.75412 

 

3.  Contact details Amit Bansal-9716854991 

4.  Industry Operational 
status 

Operational 

5.  Consent status 

 

Air Consent CCA available with 

validity till 31.07.2024 Water Consent 

Extended producer 

responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 
pyrolysis Process 

Batch process, 2 Pyro-reactor each with 10 

Tonne capacity, each batch has residence time 

of  14-18 hrs (8 hour of heating time and 10 

hour of cooling time) 

7.  Production 
 

a. Consented Capacity (TPD) 17 TPD 

Pyrolysis oils 10 TPD 

Char 4 TPD 

Steel 3 TPD 

b. Plot area provided (m2) 5 Bigha, 3750 m2 

c. Actual production 
(as per logbook) 

Logbook not maintained 

8.  Process Requirement as per MOEF&CC Standard Operating Procedure 
(SOP) – “Import and recycling of waste tyre scrap for production of tyre 

pyrolysis oil” dated 24.11.2015 

a. Programme Logic Controller (PLC) based system for control 
of temperature and pressure inside the reactor provided 

Not available  

b. Compressor/ air blower has to be installed for mixing of air 
with pyre water for fuel feed 

Yes 

c. Mechanized system for removal of char provided Direct from 
vessel through 
valve 

d. Pressure and temperature sensor provided in pyrolysis 
chamber 

Yes 

e. Arrangement made for adequate capacity for Nitrogen 
purging. 

 

Available 
Nitrogen cylinder 

4m3 

9.  Fresh water consumption 
 

a. NOC from UP ground water 
department 

Not available 
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b. Details of borewell 1 No. without flow meter 

c. Actual withdrawal quantity Not available, logbook not maintained 

d. Estimated Freshwater 
Consumption 

6-7 KLD 

10.  Effluent Management 
 

a. Consented discharge value 

(KLD) 

To be operated on ZLD as per consent 

b. Actual effluent generation 

(KLD) 
(as per logbook) 

Data not available 

c. ETP design capacity ETP not installed 

d. Estimated Effluent generation 200 – 300 liters per day per reactor (400-600 
liters per day for the unit) 

11.  Air Pollution management 
 

a. Stack details Stack Height -100 feet., diameter- 10 inch 

b. APCD installed Wet scrubber 

c. Fuel used Wood for fire initiation followed by pyro gas 

d. Actual Fuel consumption  No record maintained 

e. Stack monitoring results Stack monitoring could not be performed due 
to lack of appropriate platform with stair as 
per CPCB guideline 

12.  Hazardous waste management 
 

Authorization status Not available 

Copy of agreement with recyclers 

/TSDF 

Agreement available 

Hazardous waste generated Data not available 

Disposal details of waste 
generated 

Data not available 

13.  Safety measure adopted 

Sensors along with alarm system to detect any 
leakage of flammable vapors installed 
 

Not provided 

Fire detectors, fire hydrant & CO2 type fire 
extinguisher provided 

Only fire extinguisher 
provided 

14.  Compliance Status: Non-complying w.r.t. regulatory requirement - 
 NOC for groundwater abstraction from UP ground water department 

(UPGWD)  

 Hazardous waste authorization from UPPCB 
 ZLD condition in CTO issued by UPPCB 
 Not having ETP 

 EPR registration on CPCB portal 
 
Non-adherence w.r.t MOEF&CC SOP dated 24.11.2015 - Mechanical feeding 

of raw material, mechanical unloading of carbon, fugitive emission, alarm system, 
automation, fire safety and occupational health.  

15.  Observations:  
Regulatory Compliance: 

 The unit has obtained valid Consent under Air/Water Acts from UPPCB for 

production of 17 TPD (Fuel oil-10 TPD, Carbon-4 TPD, Steel wire-3 TPD) 
through recycling of end of life waste tyres. 

 Estimated requirement of freshwater by the unit is from 3 to 7 KLD for 

purpose of cooling tower/condenser makeup water. The unit have 2 bore 
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well to meet the freshwater requirement, however, the unit has not 

obtained NOC from UPGWD for ground water abstraction.  
 The unit do not have Hazardous Waste Authorization from UPPCB. 
 The unit is not registered under EPR as tyre waste recycler. 

Production Details: 
 Unit has 2-pyro reactor chamber, each having capacity of 10 tonne. 

Residence time of each batch is around 18 hours with 8 hours of heating 

time and 10 hours of cooling time. In each batch around 8 tonne of end of 
life waste tyres is fed to each reactor producing around 2.8 tonne of Pyro-
Oil (Fuel Oil), 2.4 tonne of carbon, 1.2 tonne of steel and around 1.6 tonne 

of pyro-gas which is recycled back for heating of reactor. 
 Each reactor chamber generates 1.6 tonnes of pyro-gas daily which is 

released as flue gas after being used as fuel. The flue gas passes through 

an attached stack, with a wet scrubber serving as the Air Pollution Control 
Device (APCD). The stack is connected to the reactor chamber's jacket. 

 Manual feeding of whole tyres is observed instead of a mechanized process. 

 Initial heating is done using wood rather than pyro-gas or purge water as 
requisite in SOP.  

 Flaring systems with a minimum height of 30 meters were installed, but no 

storage balloons for excess pyro gas were observed as requisite in SOP. 
 Char removal is handled through valve of pyro chamber manually, no 

mechanised system was available for same. 

Waste Water Management: 
 Estimated process wastewater generation as effluent from the process 

(purge water) and scrubbing system is @ 200-300 l/day/batch. Unit has 2 
reactors so estimated 400-600 liter of effluent is generated on daily basis.  

 As per consent unit has to operate on ZLD though recycling of treated 

effluent via. ETP or using within the process. 
 The unit has not installed the ETP.  
 In absence of operational ETP and small quantity of effluent generation 

suspected disposal of effluent through tankers cannot be ruled out. 
 

Air Pollution Control: 

 Stack of 30-meter height is installed.  
 Wet scrubber is provided as APCD. However, the wet scrubber is found in 

poor condition, with rust. 

 Stack monitoring could not be performed due to lacks of spiral staircase 
and observation platform for monitoring, as required by guidelines. 

 Fugitive emission is observed from spillage of carbon in the working area. 

 There is no specific emission standard notified for end of life waste tyre 
pyrolysis plant. 

 Work zone air quality has been assessed in the process area of the unit. 
The results indicate high level of PM10 with value varying from 170.92 to 
196.36 µg/m3 against the permissible limit of 120 µg/m3 for industrial area. 

 Ambient air quality was assessed in the vicinity of the unit located at Kamal 
Dharamkata, Jansath road.  

 High level of PM10 is observed with value varying from 188.16 to 198.28 

µg/m3 against the permissible limit of 120 µg/m3 for industrial area and 60 
µg/m3 for residential & rural area.  
 

Occupational Health and Odour Issue: 
 Monitoring team felt odour in the working zone. The odour is rated as 4 

when rated against the scale of 1-10 with 1 being the minimum and 10 

being the maximum odour level. 
 Odour is not felt outside the working zone. 
 Workers at the unit were in poor working condition, without proper PPE kit, 
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mask and safety gears. 

 
Observations w.r.t. MOEF&CC SOP dated 24.11.2015 

 There is no arrangement of reactor cooling by purging with nitrogen. 

 Adequate sensors and alarm systems to detect flammable vapors is not 
provided in the unit. 

 The unit do not have adequate firefighting systems, including sprinklers, 

fire hydrants, pumping systems, and water storage. CO2 fire extinguishers 
were available in the unit. 

 Proper records for the supply of carbon black and oil to actual 

users/processors are not maintained 

 

16.  Recommendations: 

Regulatory Compliance: 
 Unit shall obtain the NOC from UPGWD for ground water abstraction  

 Unit shall obtain Hazardous Waste Authorizations from UPPCB. 
 Unit shall register themself under EPR on CPCB portal as tyre waste 

recycler to comply with environmental regulations. 

Production Details: 
 Unit shall upgrade to implement a mechanized feeding system.  

 Unit shall replace wood with purge water or pyro-gas for initial heating of 
the reactor by installing balloons for storage of excess pyro gas and ensure 
proper operation of flaring systems. 

Wastewater management: 
 Install ETPs & ensure its proper operation & maintenance along with 

records.  
 The unit shall ensure recycling of treated effluent in the process to maintain 

ZLD status as per consent 

 

Air Pollution Control: 
 Stack shall be properly maintained and operated as per CPCB guideline. 
 Ensure removal of carbon through mechanized system without any spillage 

during the collection of the carbon in the bags. 

Occupational Health and Odour Issue: 

 Leakage from pipeline of oil and gas need to repaired to prevent odour in 
working zone. 

 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to 

avoid odour issue. 
 Proper hygienic working shall be ensured. 
 Worker shall be provided PPE Kit, Mask and safety gears. 

Recommendations w.r.t. MOEF&CC SOP dated 24.11.2015 
 

 Unit shall install digital instrumentation and automated control systems 
(PLC) for accurate temperature and pressure measurement and process 
control with safety interlocks to cut off heating in case of temperature or 

pressure increases. 
 Implement nitrogen purging systems to cool reactors as per SOP 

guidelines. 

 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 
flammable vapour leakages. 

 Enhance firefighting measures by installing sprinklers, fire hydrants, 

pumping systems, and water storage. 
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 Maintain detailed records for the supply of carbon black and oil to actual 

users/processors to ensure traceability and compliance 

Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 
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2. Shri Ankit Singh, Regional 
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Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 
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Figure 1 Unit main entrance gate 

 

Figure 2 Tyres stored inside premises 
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Figure 3 Unit process area 

 

Figure 4 Pyre chamber operational at the time of monitoring 
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Figure 5 Pyro chamber filled with raw material 

 

Figure 6 Pyro Oil storage and filter 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General section                                       Date of inspection:05.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s Ramai Enterprises, Jansath Road 

2.  Spatial Co-ordinates 

(Latitude & longitude 

29.426805, 77.765591 

 

3.  Contact details Mangat Ram-9639504223 

4.  Industry Operational 
status 

Operational 

5.  Consent status 
 

Air Consent Not available 

Water Consent Not available 

Extended producer 
responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 
pyrolysis Process 

Batch process, 2 vessels each with 10 T/day 

capacity, each batch has residence time of 14-

18 hrs (8 hour of heating time and 10 hour of 

cooling time) 

 

7.  Production 

 

a. Consented Capacity (TPD) Consent not available 

b. Plot area provided (m2) As informed 5000 m2 

c. Actual production 
(as per logbook) 

Logbook not maintained 

8.  Process Requirement as per MOEF&CC Standard Operating Procedure 
(SOP) – “Import and recycling of waste tyre scrap for production of tyre 
pyrolysis oil” dated 24.11.2015 

a. Programme Logic Controller (PLC) based system for control 
of temperature and pressure inside the reactor provided 

No 

b. Compressor/ air blower has to be installed for mixing of air 
with pyre water for fuel feed 

Yes 

c. Mechanized system for removal of char provided No 

d. Pressure and temperature sensor provided in pyrolysis 
chamber 

Yes 

e. permanent arrangement made for adequate capacity for 
Nitrogen purging. 

 

No cooling by fan 

9.  Fresh water consumption 
 

a. NOC from CGWA/other 
authorized body 

No available 

b. Details of borewell 2 No. borewell without flow meter 

c. Estimated Freshwater 
Consumption 

6-7 KLD 

10.  Effluent Management 
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a. Consented discharge value 
(KLD) 

Consent not available 

b. Actual effluent generation 
(KLD) (as per logbook) 

ETP under commissioning stage 

c. ETP design capacity 2KLD 

d. Treatment scheme  Physico-chemical+ tertiary filtration 

e. Metering at ETP under commissioning 

 f. Estimated Effluent generation 200 – 300 liters per day per reactor (400-600 
liters per day for the unit) 

11.  Air Pollution management 
 

a. Stack details Stack Height -93 feet, diameter 10 inch 

b. APCD installed Wet scrubber 

c. Fuel used Wood for fire initiation followed by pyro gas 

d. Actual Fuel consumption  No record maintained 

e. Stack monitoring results Stack monitoring could not be performed due 
to lack of appropriate platform with stair as 

per CPCB guideline 

12.  Hazardous waste management 
 

Authorization status Applied. However, application copy is not 
provided 

Copy of agreement with recyclers 
/TSDF 

Not available 

Hazardous waste generated No record provided 

Disposal details of waste 
generated 

No record provided 

13.  Safety measure adopted 

Sensors along with alarm system to detect any 

leakage of flammable vapors installed 
 

Not provided 

Fire detectors, fire hydrant & CO2 type fire 
extinguisher provided 

Not provided 

14.  Compliance Status: Non-complying w.r.t. regulatory requirement - 
 NOC for groundwater abstraction from UP ground water department 

(UPGWD)  

 Hazardous waste authorization from UPPCB 
 ZLD condition in CTO issued by UPPCB 
 Not having ETP 

 General discharge standards 
 EPR registration on CPCB portal 

 

Non-adherence w.r.t MOEF&CC SOP dated 24.11.2015 - Mechanical feeding 
of raw material, mechanical unloading of carbon, fugitive emission, alarm system, 
automation, fire safety and occupational health  

15.  Observation: 
Regulatory Compliance: 

 The unit do not have valid Consent under Air/Water Acts from UPPCB. 

 Estimated requirement of freshwater by the unit is from 3 to 7 KLD for 
purpose of cooling tower/condenser makeup water. The unit have 2 bore 
well to meet the freshwater requirement, however, the unit has not 

obtained NOC from UPGWD for ground water abstraction.  
 The unit do not have Hazardous Waste Authorization from UPPCB. 

 The unit is not registered under EPR as tyre waste recycler. 
 

1438



Page 3 of 9 
 

Production Details: 

 Unit has 2-pyro reactor chamber, each having capacity of 10 tonne. 
Residence time of each batch is around 18 hours with 8 hours of heating 
time and 10 hours of cooling time. In each batch around 8 tonne of end of 

life waste tyres is fed to each reactor producing around 2.8 tonne of Pyro-
Oil (Fuel Oil), 2.4 tonne of carbon, 1.2 tonne of steel and around 1.6 tonne 
of pyro-gas which is recycled back for heating of reactor. 

 Each reactor chamber generates 1.6 tonnes of pyro-gas daily which is 
released as flue gas after being used as fuel. The flue gas passes through 
attached stack, with a wet scrubber serving as the Air Pollution Control 

Device (APCD). The stack is connected to the reactor chamber's jacket. 
 Manual feeding of whole tyres is observed instead of a mechanized process. 
 Initial heating is done using wood rather than pyro-gas or purge water as 

requisite in SOP.  
 Flaring systems with a minimum height of 30 meters were installed, but no 

storage balloons for excess pyro gas were observed as requisite in SOP. 

 Manual unloading practices is observed in the unit in place of mechanized 
spillage-free arrangements for carbon removal leading. 

Waste Water Management: 
 Estimated process wastewater generation as effluent from the process 

(purge water) and scrubbing system is @ 200-300 l/day/batch. Unit has 2 

reactors so estimated 400-600 liter of effluent is generated on daily basis.  
 The unit has not installed the ETP. 
 In absence of operational ETP and small quantity of effluent generation 

suspected disposal of effluent through tankers cannot be ruled out. 
 

Air Pollution Control: 

 Stack of 30-meter height is installed.  
 Wet scrubber is provided as APCD. However, the wet scrubber is found in 

poor condition, with rust. 

 Stack monitoring could not be performed due to lacks of spiral staircase 
and observation platform for monitoring, as required by guidelines. 

 Fugitive emission is observed from spillage of carbon in the working area. 

 There is no specific emission standard notified for end of life waste tyre 
pyrolysis plant. 

 Work zone air quality has been assessed in the process area of the unit. 

The results indicate high level of PM10 with value varying from 166.38 to 
196.22 µg/m3 against the permissible limit of 120 µg/m3 for industrial area. 

 Ambient air quality was assessed in the vicinity of the unit located at Kamal 

Dharamkata, Jansath road.  
 High level of PM10 is observed with value varying from 188.16 to 198.28 

µg/m3 against the permissible limit of 120 µg/m3 for industrial area and 60 
µg/m3 for residential & rural area.  
 

Occupational Health and Odour Issue: 
 Monitoring team felt odour in the working zone. The odour is rated as 7 

when rated against the scale of 1-10 with 1 being the minimum and 10 

being the maximum odour level. 
 Odour is not felt outside the working zone. 
 Workers at the unit were in poor working condition, without proper PPE kit, 

mask and safety gears. 
 
Observations w.r.t. MOEF&CC SOP dated 24.11.2015 

 There is no arrangement of reactor cooling by purging with nitrogen. 
 Adequate sensors and alarm systems to detect flammable vapors is not 

provided in the unit. 
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 The unit do not have adequate firefighting systems, including sprinklers, 

fire hydrants, pumping systems, and water storage. CO2 fire extinguishers 
were available in the unit. 

 Proper records for the supply of carbon black and oil to actual 

users/processors are not maintained. 

16.  Recommendations: 

Regulatory Compliance: 
 Unit shall obtain consent under Air/Water Acts from UPPCB. 
 Unit shall obtain the NOC from UPGWD for ground water abstraction  

 Unit shall obtain Hazardous Waste Authorizations from UPPCB. 
 Unit shall register themself under EPR on CPCB portal as tyre waste 

recycler to comply with environmental regulations. 

Production Details: 
 Unit shall upgrade to implement a mechanized feeding system.  

 Unit shall replace wood with purge water or pyro-gas for initial heating of 
the reactor by installing balloons for storage of excess pyro gas and ensure 
proper operation of flaring systems. 

Wastewater management: 
 Install ETPs & ensure its proper operation & maintenance along with 

records.  
 The unit shall ensure recycling of treated effluent in the process to maintain 

ZLD status as per consent 

 

Air Pollution Control: 
 Stack shall be properly maintained and operated as per CPCB guideline. 
 Ensure removal of carbon through mechanized system without any spillage 

during the collection of the carbon in the bags. 

Occupational Health and Odour Issue: 

 Leakage from pipeline of oil and gas need to repaired to prevent odour in 
working zone. 

 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to 

avoid odour issue. 
 Proper hygienic working shall be ensured. 
 Worker shall be provided PPE Kit, Mask and safety gears. 

 
Recommendations w.r.t. MOEF&CC SOP dated 24.11.2015 

 Unit shall install digital instrumentation and automated control systems 

(PLC) for accurate temperature and pressure measurement and process 
control with safety interlocks to cut off heating in case of temperature or 
pressure increases. 

 Implement nitrogen purging systems to cool reactors as per SOP 
guidelines. 

 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 

flammable vapour leakages. 
 Enhance firefighting measures by installing sprinklers, fire hydrants, 

pumping systems, and water storage. 

 Maintain detailed records for the supply of carbon black and oil to actual 
users/processors to ensure traceability and compliance.  
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Figure 1 Unit premises entrance without proper gate and hoarding 
 

 

 

Figure 2 Unit Premises and Oil tanks 
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Figure 3 Scrap stored in unit premises 

 

 

Figure 4 Pyro chamber 
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Figure 5 Pyro chamber running of fuel wood 

 

 

Figure 6 ETP under commissioning 
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Figure 7 Unit process area 

 

Figure 8 Cooling Tower 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of Life waste tyre pyrolysis plant) 

 
A. General section                                        Date of inspection:04.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s Shri Bankey Bihari Enterprises, Khasra No. 

510, Vill- Salarpur, Tehsil Jansath, Muzaffarnagar-
251314 

2.  Spatial Co-ordinates 
(Latitude & longitude 

29.320233, 77.876183 
 

3.  Contact details Amit Bansal-9716854991, 

a.bansal1291@gmail.com 

4.  Industry Operational 

status 

Non-Functional (under maintenance)  

5.  Consent status 
 

Air Consent CCA available with 

validity till 31.07.2025 Water Consent 

Extended producer 
responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 
pyrolysis Process 

Batch process, 2 Pyro-reactor each with 10 
Tonne capacity, each batch has residence time 
of  14-18 hrs (8 hour of heating time and 10 

hour of cooling time) 

7.  Production                                                      

a. Consented Capacity (TPD) 13 TPD 

Pyrolysis oils 6 TPD 

Char 5 TPD 

Steel 2 TPD 

b. Plot area provided (m2) 7 Bigha, 5250 m2 

c. Actual production 
(as per logbook) 

Logbook maintained 
Total production 7 TPD 

8.  Process Requirement as per MOEF&CC Standard Operating Procedure 

(SOP) – “Import and recycling of waste tyre scrap for production of tyre 
pyrolysis oil” dated 24.11.2015 

a. Programme Logic Controller (PLC) based system for control 
of temperature and pressure inside the reactor provided 

No, Manual 

b. Compressor/ air blower has to be installed for mixing of air 

with pyre water for fuel feed 

Compressor 

provided 

c. Mechanized system for removal of char provided Direct from 

vessel through 
valve 

d. Pressure and temperature sensor provided in pyrolysis 
chamber 

Yes 

e. Arrangement made for adequate capacity for Nitrogen 

purging. 
 

Available 

(Nitrogen Tank 
cylinder 6 m3) 

9.  Fresh water consumption 
 

a. NOC from UP ground water 

department 

Not available 
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b. Details of borewell 1 No. without flow meter 

c. Actual withdrawal quantity Not available, logbook not maintained 

d. Estimated Freshwater 

Consumption 

6-7 KLD 

10.  Effluent Management 
 

a. Consented discharge value 
(KLD) 

To be operated on ZLD 

b. Actual effluent generation 
(KLD) 
(as per logbook) 

600 L/day pyro water 

c. ETP design capacity Not installed, yet to commissioned 

11.  Air Pollution management 

 

a. Stack details Stack Height -30 meter, diameter- 10 inch 

b. APCD installed Wet scrubber 

c. Fuel used Wood for fire initiation followed by pyro gas 

d. Actual Fuel consumption  No record maintained 

e. Stack monitoring results Stack monitoring could not be performed due 

to lack of appropriate platform with stair as 
per CPCB guideline 

12.  Hazardous waste management 

 

Authorization status Not available 

Copy of agreement with recyclers 
/TSDF 

The provisional agreement with Uttar Pradesh 
Waste Management Project was expired on 

06.06.2024. Unit does not have valid 
agreement. 

Hazardous waste generated Details not available  

Disposal details of waste 
generated 

Details not available 

13.  Safety measure adopted 

Sensors along with alarm system to detect any 

leakage of flammable vapors installed 
 

No 

Fire detectors, fire hydrant & CO2 type fire 

extinguisher provided 

Yes 

14.  Compliance Status: Non-complying w.r.t. regulatory requirement - 

 NOC for groundwater abstraction from UP ground water department 
(UPGWD)  

 Hazardous waste authorization from UPPCB 

 ZLD condition in CTO issued by UPPCB 
 Not having operational ETP 
 EPR registration on CPCB portal 

 
Non-adherence w.r.t MOEF&CC SOP dated 24.11.2015 - Mechanical feeding 
of raw material, mechanical unloading of carbon, fugitive emission, alarm system, 

automation, fire safety and occupational health 

15.  Observations:  

Regulatory Compliance: 
 The unit has obtained valid Consent under Air/Water Acts from UPPCB for 

production of 13 TPD (Fuel oil-6, Carbon-5, Steel wire-2 MTD) through 

recycling of end of life waste tyres. 
 Estimated requirement of freshwater by the unit is from 6 to 7 KLD for 

purpose of cooling tower/condenser makeup water. The unit have 1 bore 
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well to meet the freshwater requirement, however, the unit has not 

obtained NOC from UPGWD for ground water abstraction.  
 The unit do not have Hazardous Waste Authorization from UPPCB. 
 The unit is not registered under EPR as tyre waste recycler. 

 
Production Details: 

 Unit has 2-pyro reactor chamber, each having capacity of 10 tonne. 

Residence time of each batch is around 18 hours with 8 hours of heating 
time and 10 hours of cooling time. In each batch around 8 tonne of end of 
life waste tyres is fed to each reactor producing around 2.8 tonne of Pyro-

Oil (Fuel Oil), 2.4 tonne of carbon, 1.2 tonne of steel and around 1.6 tonne 
of pyro-gas which is recycled back for heating of reactor. 

 Each reactor chamber generates 1.6 tonnes of pyro-gas daily which is 

released as flue gas after being used as fuel. The flue gas passes through 
an attached stack, with a wet scrubber serving as the Air Pollution Control 
Device (APCD). The stack is connected to the reactor chamber's jacket. 

 Manual feeding of whole tyres is observed instead of a mechanized process. 
 Initial heating is done using wood rather than pyro-gas or purge water as 

requisite in SOP.  

 Flaring systems with a minimum height of 30 meters were installed, but no 
storage balloons for excess pyro gas were observed as requisite in SOP. 

 Char removal is handled through valve of pyro chamber manually, no 

mechanised system was available for same. 

Waste Water Management: 

 Estimated process wastewater generation as effluent from the process 
(purge water) and scrubbing system is @ 200-300 l/day/batch. Unit has 2 
reactors so estimated 400-600 liter of effluent is generated on daily basis 

which matches with the logbook data of the unit having actual effluent 
generation of 600 L/day. 

 As per consent unit has to operate on ZLD though recycling of treated 

effluent via. ETP or using within the process. The unit has not installed the 
ETP.  

 In absence of operational ETP and small quantity of effluent generation 

suspected disposal of effluent through tankers cannot be ruled out. 
 

Air Pollution Control: 

 Stack of 30-meter height is installed.  
 Wet scrubber is provided as APCD. However, the wet scrubber is found in 

poor condition, with rust. 

 Stack monitoring could not be performed due to lacks of spiral staircase 
and observation platform for monitoring, as required by guidelines. 

 Fugitive emission is observed from spillage of carbon in the working area. 
 There is no specific emission standard notified for end of life waste tyre 

pyrolysis plant. 

 Ambient air quality was assessed in the vicinity of the unit at two locations 
namely; Ecosoul Home Pvt. Ltd and Swaroop Rolling Mills, Jansath road.  

 High level of PM10 is observed at both locations with value varying from 

138.74 to 159.28 µg/m3 against the permissible limit of 120 µg/m3 for 
industrial area and 60 µg/m3 for residential & rural area.  

 

Occupational Health and Odour Issue: 
 Monitoring team felt odour in the working zone. The odour is rated as 4 

when rated against the scale of 1-10 with 1 being the minimum and 10 

being the maximum odour level. 
 Odour is not felt outside the working zone. 
 Workers at the unit were in poor working condition, without proper PPE kit, 
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mask and safety gears. 

 
Observations w.r.t. MOEF&CC SOP dated 24.11.2015 

 There is no arrangement of reactor cooling by purging with nitrogen. 

 Adequate sensors and alarm systems to detect flammable vapors is not 
provided in the unit. 

 The unit do not have adequate firefighting systems, including sprinklers, 

fire hydrants, pumping systems, and water storage. CO2 fire extinguishers 
were available in the unit. 

 Proper records for the supply of carbon black and oil to actual 

users/processors are not maintained. 

16.  Recommendations: 

Regulatory Compliance: 
 Unit shall obtain the NOC from UPGWD for ground water abstraction  
 Unit shall obtain Hazardous Waste Authorizations from UPPCB. 

 Unit shall register themself under EPR on CPCB portal as tyre waste 
recycler to comply with environmental regulations. 

Production Details: 
 Unit shall upgrade to implement a mechanized feeding system.  
 Unit shall replace wood with purge water or pyro-gas for initial heating of 

the reactor by installing balloons for storage of excess pyro gas and ensure 
proper operation of flaring systems. 

Wastewater management: 
 Install ETPs & ensure its proper operation & maintenance along with 

records.  
 The unit shall ensure recycling of treated effluent in the process to maintain 

ZLD status as per consent 

 
Air Pollution Control: 

 Stack shall be properly maintained and operated as per CPCB guideline. 
 Ensure removal of carbon through mechanized system without any spillage 

during the collection of the carbon in the bags. 

Occupational Health and Odour Issue: 
 Leakage from pipeline of oil and gas need to repaired to prevent odour in 

working zone. 
 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to 

avoid odour issue. 

 Proper hygienic working shall be ensured. 
 Worker shall be provided PPE Kit, Mask and safety gears. 

 

Recommendations w.r.t. MOEF&CC SOP dated 24.11.2015 
 Unit shall install digital instrumentation and automated control systems 

(PLC) for accurate temperature and pressure measurement and process 

control with safety interlocks to cut off heating in case of temperature or 
pressure increases. 

 Implement nitrogen purging systems to cool reactors as per SOP 

guidelines. 
 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 

flammable vapour leakages. 

 Enhance firefighting measures by installing sprinklers, fire hydrants, 
pumping systems, and water storage. 

 Maintain detailed records for the supply of carbon black and oil to actual 

users/processors to ensure traceability and compliance. 
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Figure 1 Main Entrance gate of the Unit 
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Figure 2 Unit premises and stored tyres inside premises 

 

Figure 3 ETP system yet to be installed 
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Figure 4 Pyro-oil tankers inside premises 

 

Figure 5 Unit process area 

1452



Page 8 of 10 
 

 

Figure 6 Unit wet scrubber system found rusted with cracks 

 

Figure 7 Process area 
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Figure 8 Oil and gas compressor system 

 

Figure 9 Cooling Tower 
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Figure 10 Borewell inside unit's premises 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General section                                       Date of inspection:04.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s Shri Jee Reclaiming Mills Pvt Ltd, 5 km. 

Jansath to Meerapur Road, Vill- Salarpur, 
Muzaffarnagar-251314 

2.  Spatial Co-ordinates 
(Latitude & longitude 

29.311501,77.902193 
 

3.  Contact details Mr. Vikash Kaushik-9058133215 

Mr. Rajendra Kaushik-9837071122 

4.  Industry Operational 

status 

Non-operational since 2022 

5.  Consent status 
 

Air Consent CCA available with 
validity till 31.07.2024 Water Consent 

Extended producer 

responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 
pyrolysis Process 

Batch process, 2 Vessels of 12 T/day capacity 

each, one chamber found dismantled 

7.  Production                                

a. Consented Capacity (TPD) Fuel oil- 6, Carbon black-5, Steel wire- 3 MT 

b. Plot area provided (m2) 5 Bigha, 3750 m2 

c. Actual production 
(as per logbook) 

Non-operational since 2022 

8.  Fresh water consumption 

a. NOC from CGWA/other 

authorized body 

Not available 

b. Details of borewell 2 No without flow meter 

9.  Effluent Management 

a. Consented discharge value 
(KLD) 

ZLD, all scrubbing water to be recycled 

b. ETP design capacity No ETP 

10.  Air Pollution management 

a. Stack details Stack Height 30 m, diameter- 10 inch 

11.  Hazardous waste management 

 

Authorization status Not available 

12.  Compliance Status: Unit is non-operational since 2022 
  

13.  Observations: 

 The unit was found closed at the time of inspection and has been non-

operational for the past 1.5 years. 

 The unit has two pyro chambers, each having a 12-tonne capacity. One 

chamber found in dismantled state. 

 The unit has obtained Consent under Air/Water Acts from UPPCB valid till 

31.07.2024 
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14.  Recommendations: 

 The unit shall remain closed until it meets regulatory standards and obtains 

necessary approvals for reopening. 

 The unit pyrolysis process shall be aligned with batch processes as outlined in 

the MOEF&CC Standard Operating Procedure (SOP) – “Import and recycling of 

waste tyre scrap for production of tyre pyrolysis oil” dated 24.11.2015. 

 

Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 

(Nodal agency) 

 

2. Shri Ankit Singh, Regional 

Officer, Muzaffarnagar  

Uttar Pradesh 

Pollution Control 

Board 

 

3. Sh. Imran Ali, AEE, Regional 

Office, Muzaffarnagar 

Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 

Central Pollution 

Control Board 
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Figure 1 Main Entrance of the Unit 

 

 

Figure 2 Empty oil tank inside unit premises 
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Figure 3 Pyro chamber cleaning 

 

 

 

Figure 4 Pyro oil waste and rain water accumulated in drums (container) 
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CENTRAL POLLUTION CONTROL BOARD 
Water Quality Management-II 

INDUSTRY INSPECTION FORMAT (End of life waste tyre pyrolysis plant) 

 
A. General section                                      Date of inspection:  05.07.2024 

1.  Name of the unit with 

complete postal address: 

M/s Vinayak Industries, Vill- Shernagar, Near 

Alnoor Exports, Jansath Road, Muzaffarnagar-
251001 

2.  Spatial Co-ordinates 
(Latitude & longitude 

29.42659,77.764376 
 

3.  Contact details Amit Bansal-9897008240 

4.  Industry Operational 

status 

Operational 

5.  Consent status 
 

Air Consent CCA available with 

validity till 31.07.2027 Water Consent 

Extended producer 
responsibility certificate 

Not available 

 

B. Production process and infrastructure 

6.  End of Life waste tyre 

pyrolysis Process 

Batch process, 2 Pyro-reactor each with 10 

Tonne capacity, each batch has residence time 

of  14-18 hrs (8 hour of heating time and 10 

hour of cooling time) 

7.  Production details 
 

a. Consented Capacity (TPD) 19 TPD 

Pyrolysis oils 8 TPD 

Char 8 TPD 

Steel 3 TPD 

b. Plot area provided (m2) Approx. 4500 m2 (6 Bigha) as informed by unit 
representative 

c. Actual production 

(as per logbook) 

Not maintained 

8.  Process Requirement as per MOEF&CC Standard Operating Procedure 
(SOP) – “Import and recycling of waste tyre scrap for production of tyre 

pyrolysis oil” dated 24.11.2015 

a. Programme Logic Controller (PLC) based system for control 

of temperature and pressure inside the reactor provided 

Not available 

b. Compressor/ air blower has to be installed for mixing of air 
with pyre water for fuel feed 

Yes 

c. Mechanized system for removal of char provided No, manual  

d. Pressure and temperature sensor provided in pyrolysis 

chamber  

Yes 

e. Arrangement made for adequate capacity for Nitrogen 

purging. 

Not provided. 

Made provision 
for cooling by fan 
only 

9.  Fresh water consumption 
 

a. NOC from UP ground water 
department 

Not available 
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b. Details of borewell 2 No. found installed without flow meter 

c. Actual withdrawal quantity Not available, logbook not maintained 

d. Estimated Freshwater 

Consumption 

6-7 KLD 

10.  Effluent Management (pyro water & others) 

 

a. Consented discharge value 
(KLD) 

To be operated at ZLD 

b. Actual effluent generation 
(KLD) 

(as per logbook) 

Logbook not maintained,  
 

c. ETP design capacity 1 KL, ETP found non-operational during visit 

d. Treatment scheme  Physico-chemical and tertiary filtration 

e. Metering at ETP ETP inlet Not provided 

ETP outlet Not provided 

f. Estimated Effluent generation 200 – 300 liters per day per reactor (400-600 

liters per day for the unit) 

a. Effluent Characteristics  

Parameter ETP outlet General discharge 
norms 

Compliance status 

pH  5.16 5.5-9.5 complying 

BOD (mg/l) 3770 30 Non- complying 

COD (mg/l) 42480 250 Non- complying 

TSS (mg/l) 920 100 Non- complying 

TDS (mg/l) 9732 2100 Non- complying 

TS (mg/l) 10652   

b. ETP Sludge generation 

 

a. Daily sludge generation No record maintained 

b. Sludge Management & disposal  No information available 

11.  Air Pollution management 
 

a. Stack details Stack Height - 30 m, diameter- 10 inch 

b. APCD installed Wet scrubber provided 

c. Fuel used Wood for fire initiation followed by pyro gas 

d. Actual Fuel consumption  No record maintained 

e. Stack monitoring results Stack monitoring could not be performed due 

to lack of appropriate platform with stair as 
per CPCB guideline 

12.  Hazardous waste management 
 

Authorization status Applied. However, application copy is not 

provided 

Copy of agreement with recyclers 

/TSDF 

Not available 

Hazardous waste generated No record provided 

Disposal details of waste 
generated 

No record provided 

13.  Safety measure adopted 

Sensors along with alarm system to detect any 
leakage of flammable vapors installed 

No  

Fire detectors, fire hydrant & CO2 type fire 
extinguisher provided 

Only fire extinguisher 
available 

14.  Compliance Status: Non-complying w.r.t. regulatory requirement - 

1461



Page 3 of 9 
 

 NOC for groundwater abstraction from UP ground water department 

(UPGWD)  
 Hazardous waste authorization from UPPCB 
 ZLD condition in CTO issued by UPPCB 

 Not having ETP 
 General discharge standards 
 EPR registration on CPCB portal 

 
Non-adherence w.r.t MOEF&CC SOP dated 24.11.2015 - Mechanical feeding 
of raw material, mechanical unloading of carbon, fugitive emission, alarm system, 

automation, fire safety and occupational health 

15.  Observations: 

Regulatory Compliance: 

 The unit has obtained valid Consent (CCA) under Air/Water Acts from 
UPPCB for production of 19 TPD (Fuel oil-8 TPD, Carbon-8 TPD, Steel wire-3 
TPD) through recycling of end of life waste tyres. 

 Estimated requirement of freshwater by the unit is from 3 to 7 KLD for 
purpose of cooling tower/condenser makeup water. The unit have 2 bore 
well to meet the freshwater requirement, however, the unit has not 

obtained NOC from UPGWD for ground water abstraction.  
 The unit do not have Hazardous Waste Authorization from UPPCB. 
 The unit is not registered under EPR as tyre waste recycler. 

Production Details: 
 Unit has 2-pyro reactor chamber, each having capacity of 10 tonne. 

Residence time of each batch is around 18 hours with 8 hours of heating 

time and 10 hours of cooling time. In each batch around 8 tonne of end of 
life waste tyres is fed to each reactor producing around 2.8 tonne of Pyro-

Oil (Fuel Oil), 2.4 tonne of carbon, 1.2 tonne of steel and around 1.6 tonne 
of pyro-gas which is recycled back for heating of reactor. 

 Each reactor chamber generates 1.6 tonnes of pyro-gas daily which is 

released as flue gas after being used as fuel. The flue gas passes through 
an attached stack, with a wet scrubber serving as the Air Pollution Control 
Device (APCD). The stack is connected to the reactor chamber's jacket. 

 Manual feeding of whole tyres as well as chipped (shredded) tyres is 
observed instead of a mechanized process. 

 Initial heating is done using wood rather than pyro-gas or purge water as 

requisite in SOP.  
 Flaring systems with a minimum height of 30 meters were installed, but no 

storage balloons for excess pyro gas were observed as requisite in SOP. 

 Manual unloading practices is observed in the unit in place of mechanized 
spillage-free arrangements for carbon removal leading. 

Waste Water Management: 
 Estimated process wastewater generation as effluent from the process 

(purge water) and scrubbing system is @ 200-300 l/day/batch. Unit has 2 

reactors so estimated 400-600 liter of effluent is generated on daily basis.  
 As per consent unit has to operate on ZLD though recycling of treated 

effluent via. ETP or using within the process. 

 The unit has ETP of 1 KL capacity, which was found not operational at the 
time of inspection.  

 The sample was collected from ETP outlet. 

 Analysis results of sample collected shows pH 5.16 against norms of 5.5-
9.5, BOD 3770.0 mg/l against norms of 30 mg/l, COD 42480.0 mg/l 
against norms of 250 mg/l, TSS 920.0 mg/l against norms of 100 mg/l, 

TDS 9732.0 mg/l against norms of 2100 mg/l & Total solids as 10652.0 
mg/l which indicate non-compliance of unit w.r.t general discharge norms 
for BOD, COD, TSS &TDS. 
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 In view non-operational ETP, non-complying effluent discharge from ETP 

and small quantity of effluent generation suspected disposal of effluent 
through tankers cannot be ruled out. 

 

Air Pollution Control: 
 Stack of 30-meter height is installed.  
 Wet scrubber is provided as APCD. However, the wet scrubber is found in 

poor condition, with rust and leakage. 
 Stack monitoring could not be performed due to lacks of spiral staircase 

and observation platform for monitoring, as required by guidelines. 

 Fugitive emission is observed from spillage of carbon in the working area. 
 There is no specific emission standard notified for end of life waste tyre 

pyrolysis plant. 

 Work zone air quality has been assessed in the process area of the unit. 
The results indicate high level of PM10 with value varying from 178.8 to 
192.46 µg/m3 against the permissible limit of 120 µg/m3 for industrial area. 

 Ambient air quality was assessed in the vicinity of the unit located at Kamal 
Dharamkata, Jansath road.  

 High level of PM10 is observed with value varying from 188.16 to 198.28 

µg/m3 against the permissible limit of 120 µg/m3 for industrial area and 60 
µg/m3 for residential & rural area.  

 

Occupational Health and Odour Issue: 
 Monitoring team felt odour in the working zone. The odour is rated as 6 

when rated against the scale of 1-10 with 1 being the minimum and 10 

being the maximum odour level. 
 Odour is not felt outside the working zone. 
 Workers at the unit were in poor working condition, without proper PPE kit, 

mask and safety gears. 
 
Observations w.r.t. MOEF&CC SOP dated 24.11.2015 

 There is no arrangement of reactor cooling by purging with nitrogen. 
 Adequate sensors and alarm systems to detect flammable vapors is not 

provided in the unit. 

 The unit do not have adequate firefighting systems, including sprinklers, 
fire hydrants, pumping systems, and water storage.  

 Proper records for the supply of carbon black and oil to actual 

users/processors are not maintained. 

16.  Recommendations: 

Regulatory Compliance: 
 Unit shall obtain the NOC from UPGWD for ground water abstraction  

 Unit shall obtain Hazardous Waste Authorizations from UPPCB. 
 Unit shall register themself under EPR on CPCB portal as tyre waste 

recycler to comply with environmental regulations. 

Production Details: 
 Unit shall upgrade to implement a mechanized feeding system.  

 Unit shall replace wood with purge water or pyro-gas for initial heating of 
the reactor by installing balloons for storage of excess pyro gas and ensure 
proper operation of flaring systems. 

Wastewater management: 
 Install ETPs & ensure its proper operation & maintenance along with 

records.  
 The unit shall ensure recycling of treated effluent in the process to maintain 

ZLD status as per consent 
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Air Pollution Control: 

 Stack shall be properly maintained and operated as per CPCB guideline. 
 Ensure removal of carbon through mechanized system without any spillage 

during the collection of the carbon in the bags. 

Occupational Health and Odour Issue: 
 Leakage from pipeline of oil and gas need to repaired to prevent odour in 

working zone. 
 Purge water (Oil Mixed water) shall be properly stored and treated in ETP to 

avoid odour issue. 

 Proper hygienic working shall be ensured. 
 Worker shall be provided PPE Kit, Mask and safety gears. 

 

Recommendations w.r.t. MOEF&CC SOP dated 24.11.2015 
 

 Unit shall install digital instrumentation and automated control systems 

(PLC) for accurate temperature and pressure measurement and process 
control with safety interlocks to cut off heating in case of temperature or 
pressure increases. 

 Implement nitrogen purging systems to cool reactors as per SOP 
guidelines. 

 Install PLC Based Gas Detection Sensors along with Hooters to indicate any 

flammable vapour leakages. 
 Enhance firefighting measures by installing sprinklers, fire hydrants, 

pumping systems, and water storage. 

 Maintain detailed records for the supply of carbon black and oil to actual 
users/processors to ensure traceability and compliance 

 

Joint Committee: 

S. no. Name and designation of 

committee member 

Organization Signature 

1. Shri Vikas Kashyap, City 

Magistrate, Muzaffarnagar 

District 

Administration 
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Board 
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Uttar Pradesh 

Pollution Control 

Board  

4. Ms. Reena Satavan, Additional 

Director & Scientist ‘E’ 
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Control Board 
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Figure 1 Main entrance gate of the Unit 

 

 

Figure 2 Shredded tyres inside unit premises 
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Figure 3 Unit premises and stored scrap 

 

 

Figure 4 Process area 
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Figure 5 Cooling Tower 

 

 

Figure 6 Pyro-chamber 
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Figure 7 Installed ETP under trial 
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